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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 47 of 2024

IN THE MATTER OF:

Gen Secretary Industrial Focal Point Association ....Applicant
VERSUS

State of Punjab & Ors. ....Respondents

REPORT OF INSPECTION DONE BY THE AMICUS CURIAE ON
03.03.2025 IN PURSUANCE OF ORDER OF THE HON’BLE TRIBUNAL
DATED 21.01.2025

1. That this Hon’ble Tribunal in its order dated 21.01.2025 passed in the
present case had interalia directed as follows:
“7. PPCB is directed to file additional reply giving details regarding total
quantity of effluent generated by each of the nine industries mentioned in
the report dated 17.12.2024 of the Amicus Curiae; the manner in which
effluent is stored by six industries till the same is collected by M/s JBR
Technologies, the manner which the effluent is collected and disposed of
by M/s JBR Technologies and efficacy of treatment of effluent through ETP
by three industries and manner of reuse/utilization of treated industrial
effluent by the three industries, the reasons for construction of alleged big
well and pumping of industrial effluent in the sewerage line through motors
and remedial action already taken/ required to be taken for closing the well
and connecting sewerage line and its proper maintenance.
8. Amicus Curiae is also directed to visit the site and also to submit his

report regarding these aspects.”
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2. That in deference of the abovementioned directions, the undersigned

Amicus Curiae visited and inspected the site and the nine industries
referred to in the order dated 21.01.2025 on 03.03.2025 along with Mr.
Saurabh Yadav advocate, Mr. Sanatpreet Singh SDO PPCB, Mr. Malkeet
Singh SDO PPCB and Ms. Pritpal Kaur Assistant Environment Engineer
PPCB. (Ms. Pritpal Kaur joined the inspection for three industries namely
Sanjay Solvex Pvt. Ltd., Sanjiv Oils & Fats (formerly Sanjiv Agro Pvt Ltd)
and Markfed Vanaspati & Allied Industries and Mr. Malkeet Singh had
taken leave during inspection of the aforementioned industries.) The

inspection started at 11.30 am and ended at 5.15 p.m.

. That the inspection report is as under:

. Kay Bee Industries:

1. We were met there by the Proprietor Mr. Dev Krishan Dhand. The
said industry was in operation doing pickling and it was informed
that they have stopped electroplating operations long back. Only
pickling operations are being done now. They use Sulphuric acid for
the pickling operations and not all the raw material requires pickling.

11. They store their trade effluent ‘Sulphuric Spent Acid’ in two tanks
of capacity of 3000 Itr each kept in their premises. However,
monthly approximately 2000 Itr to 2500 ltr trade effluent is
generated. Photographs of the industry including the two tanks kept
for storing the trade effluent are collectively annexed herewith and
marked as Annexure No.1.

iii.  They have entered into an agreement with M/s JBR Technologies
Ltd., a CETP to lift their trade effluent upto 12000 Itrs per month
from their premises. A copy of the said agreement dated 07.09.2021

1s annexed herewith and marked as Annexure No.2.
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The term of the said agreement stands expired, however it was
informed that renewal agreement is under process and the trade
effluent is still being lifted by JBR Technologies.

The copies of the tax invoices raised by JBR Technologies for last
one year are annexed herewith and marked as Annexure No.3.

The copies of Hazardous Waste Manifest for last one year are
annexed herewith and marked as Annexure No.4.

The copies of the log book maintained by the industry of the effluent
trade being lifted by JBR Technologies are annexed herewith and

marked as Annexure No.5.

B. Gaurav Steels:

1.

11.

1ii.

We were met there by the Proprietor Mr. Gaurav Dhand. The said
industry was not into operations because of lunch hours. It was
informed that they are doing only pickling operations. They use
Sulphuric acid for the pickling operations and not all the raw
material requires pickling as they are largely procuring raw material
already undergone the process.

They store their trade effluent ‘Sulphuric Spent Acid’ in two tanks
of capacity of 3000 Itr and 2000 Itr in their premises. It was seen that
one of the tank was dry and the other had some effluent. Photographs
of the industry including the two tanks kept for storing the trade
effluent are collectively annexed herewith and marked as Annexure
No.6.

They have entered into an agreement with M/s JBR Technologies
Ltd., a CETP to lift their trade effluent upto 6000 Itrs per month from
their premises. A copy of the said agreement dated 18.06.2024 is
annexed herewith and marked as Annexure No.7.

The copies of the tax invoices raised by JBR Technologies for last

one year are annexed herewith and marked as Annexure No.8.
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The copies of Hazardous Waste Manifest for last one year are
annexed herewith and marked as Annexure No.9.

The copies of the log book maintained by the industry of the effluent
trade being lifted by JBR Technologies are annexed herewith and

marked as Annexure No.10.

C. A-One Enterprises:

1.

The said industry had dismantled and left the premises i.e. D-4-41,
Focal Point Khanna. We were met by the owner of the premises who
runs a cattle feed plant manufacturing industry namely Sohal Engg.
Works. There was no trade effluent generation visible in that
industry. It was informed by him that A-One Enterprises had left the
premises in November 2024 and he also produced a letter agreement
given by A-One Enterprises to him dated 21.08.2024 wherein it is
stated in Punjabi vernacular that it would leave the premises by
15.11.2024. The copy of the said letter is annexed herewith and

marked as Annexure No.11.

D. Jasbir Industries:

1.

1.

Iii.

We were met by Mr. Loveneet Singh, the Proprietor of Jasbir
Industries. The operations at the industry was not going on as lunch
hour was on. They employ electroplating process for its industrial
work.

They store their trade effluent 6 tanks of capacity of 1000 Itr each in
their premises. Photographs of the industry including the six tanks
kept for storing the trade effluent are collectively annexed herewith
and marked as Annexure No.12.

They have entered into an agreement with M/s JBR Technologies
Ltd., a CETP to lift their trade effluent upto 10000 Itrs per month
from their premises. A copy of the said agreement dated 12.03.2023

1s annexed herewith and marked as Annexure No.13.



11

The copies of the tax invoices raised by JBR Technologies for last
one year are annexed herewith and marked as Annexure No.14.
The copies of receipts issued by JBR Technologies Ltd. qua effluent
received for last one year are annexed herewith and marked as
Annexure No.15.

The copies of the log book maintained by the industry of the effluent
trade being lifted by JBR Technologies are annexed herewith and
marked as Annexure No.16.

Copy of the Account qua JBR Technologies Ltd. of Jasbir Industries
for the Year 01.04.2024 upto 03.03.2025 is annexed herewith and

marked as Annexure No.17.

E. Davinder Industries:

1.

11.

1ii.

We were met by Mr. Kapoor Chand, the proprietor of Davinder
Industries. They are into manufacturing sewing machine parts. It
was into operations. They were reusing the effluent for their process
and the effluent left over was stored into underground tanks. There
were 3 underground tanks. It was informed that one of the tank was
broken and only two were being utilized for storing the trade
effluent.

Photographs of the industry including the apparatus for reusing the
effluent and the three underground tanks kept for storing the trade
effluent are collectively annexed herewith and marked as Annexure
No.18.

They have entered into an agreement with M/s JBR Technologies
Ltd., a CETP to lift their trade effluent upto 4000 Itrs per month from
their premises. A copy of the said agreement dated 20.01.2023 is
annexed herewith and marked as Annexure No.19.

The copies of the tax invoices raised by JBR Technologies for last

one year are annexed herewith and marked as Annexure No.20.
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The copies of receipts issued by JBR Technologies Ltd. qua effluent
received for last one year are annexed herewith and marked as
Annexure No.21.

The copies of the log book maintained by the industry of the effluent
trade being lifted by JBR Technologies are annexed herewith and
marked as Annexure No.22.

Copy of the Account qua JBR Technologies Ltd. of Davinder
Industries for the Year 01.04.2023 upto 07.12.2024 is annexed

herewith and marked as Annexure No.23.

F. Dev Steel Industries:

1.

11.

1il.

The said industry was temporary closed and no worker was also
present. It was informed by a rag picker close by that no one had
turned up for last 15 days. Two underground tanks were noticed
outside the premises. It was requested Mr. Sanatpreet Singh, SDO
PPCB to arrange and provide documents relating to disposal of trade
effluent by the industry. The same have been provided which are
detailed as under.

Photographs of the industry including the two underground tanks for
storing the trade effluent are collectively annexed herewith and
marked as Annexure No.24.

They have entered into an agreement with M/s JBR Technologies
Ltd., a CETP to lift their trade effluent upto 8500 Itrs per month from
their premises. A copy of the said agreement dated 27.02.2023 is
annexed herewith and marked as Annexure No.25.

The copies of the tax invoices raised by JBR Technologies for last
one year are annexed herewith and marked as Annexure No.26.
The copies of receipts issued by JBR Technologies Ltd. qua effluent
received for last one year are annexed herewith and marked as

Annexure No.27.
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The copies of the log book maintained by the industry of water meter
of the zinc section from Aril 2024 onwards are annexed herewith

and marked as Annexure No.28.

G. Markfed Vanaspati & Allied Industries:

1.

1i.

1il.

1v.

We were met by the Production Manager Mr. Abhishek Kumar. it
was informed that it is a government undertaking and has been in
operation since 1971 and has about 20 acres of land area. It was
informed and seen that manufacturing operations of Vanaspati was
closed. Only refined oil outsourced from other entities were being
filled (repacked) in consumer packs. Photographs of the unit
including the repacking of outsourced oil are collectively annexed
herewith as Annexure No. 29.

It was also informed that manufacturing of Vanaspati is done only
for very few days in a month and about 70-75% of the volume is
outsourced. To validate the veracity of the same, copy of allotment
of tenders for outsourcing of Vanaspati dated 10.08.2024 is annexed
herewith and marked as Annexure No. 30.

The manufacturing was last done from 14™ Jan 2025 to 20™ Jan
2025. They inform the authorities whenever they start and start
operations. Copies of one such communication dated 15.01.2025
and 20.01.2025 are annexed herewith and marked as Annexure No.
31.

An ETP cum STP of 140 KLD capacity was found operational.
Water was being circulated in the same and then it was being reused
for cooling towers. It was informed that no water is used in the
process. When in operations, 25KLD water is used in which major
portion is the water which is flushed from the softner of the boiler
and some portion is of water from washing the plant. It was further

informed that there is no sewerage connection and the domestic
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sewer is also sent to ETP cum STP. It was told that being a
government undertaking they are mandated to be compliant at all
times and therefore, the ETP is functional 24 hours a day. Quarterly
testing of the treated samples of ETP is also done. Copies of the
latest two such test report are annexed herewith and marked as
Annexure no. 32.

Copy of the log book of one year for ETP Meter reading and also for
Disposal Water reading of ETP are annexed herewith and marked as
Annexure No. 33 and Annexure No. 34 respectively.

The water from the ETP is taken by a pipeline and utilized to
maintain green belt within the premises of approx. 2 acres. The same

is evident in the photographs of the unit as annexed above.

H. Sanjay Solvex Pvt. Ltd.:

1.

We were met by Mr. Rajneesh Khanna, the Director of the industry.
They manufacture Rice Bran Oil and Poultry Oil. The unit qua
manufacturing of rice bran oil was in operation. It was informed that
no chemical process was involved and only water was consumed in
the manufacturing process. 15000 Itr to 20000 Itr water is consumed
per day. It was informed that because of the process involved, there
is no trade effluent as such but only water. The said water is sent to
the ETP, which was seen operational in the premises. From the said
ETP the water is recirculated in the cooling tower. It was informed
that it is a Zero Liquid Discharge unit. Since there is no discharge,
no records are maintained. It was advised that water meter be
installed for the ETP and records of the same be maintained.
Photographs of the unit including the ETP are collectively annexed

herewith and marked as Annexure No.35.
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The unit had ground water extraction from the concerned authority
valid from 09.01.2025 and valid upto 08.01.2028. A copy of the said
permission is annexed herewith and marked as Annexure No. 36.

Copy of logbook of water consumption since January 2025 are

annexed herewith and marked as Annexure No. 37.

I. Sanjiv Oils & Fats (formerly Sanjiv Agro Pvt Ltd) :

1.

1i.

1il.

We were met by Mr. Jaininder Kumar, Partner of the unit. They
manufacture Rice Bran oil where the hexane is removed by steam to
extract the oil. The steam is then condensed to water which is sent
to ETP and from there it is reused in the cooling tower. The unit was
operational. Photographs of the unit including the ETP are
collectively annexed herewith and marked as Annexure No. 38.
The unit has permission for ground water extraction valid from
30.09.20204 till 29.09.2027. A copy of the said permission is
annexed herewith and marked as Annexure No. 39.

Copies of the log book of water meter reading of the ETP from
01.04.2024 onwards are annexed herewith and marked as Annexure

No. 40.

J. The man made well and the surrounding area:

1.

That the present application was filed being aggrieved by
overflowing of effluent from the man made well at Industrial Focal
Point Khanna and resultant stagnation of water for a very long period
of time. This had occurred due to the sewer lines being chocked and
no effluent could be pumped in it. The whole area near the said well
was submerged in the overflown effluent/water. The said area was
inspected. It was found that the area surrounding the well was dry
and there was no stagnation. The well was also only partially full. A
water pump operator for the water supply line was also present at

site who informed that the pump for pumping the effluent to the
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main sewerage line is operated regularly at night about 10.00 pm.
There are two pumps. One pump generally takes upto 30 mins and
if both are operated, it only takes 15 mins to pump the effluent to
main sewerage line. It was also inquired as to why the well was
needed and it was informed by the PPCB officials that the Industrial
Focal Point Area was a low-lying area and the main sewerage line
which carries the sewerage to the STP approx. 5-6 kms away was
relatively high, at an elevated topography and therefore the domestic
sewerage was necessarily to be collected and pumped out to the main
sewerage line. Thus, the man made well was a necessity for
collecting the domestic sewerage and pumping out the same to the
main sewerage line. It was further informed that now since the sewer
lines were cleaned and desilted, there was no obstruction anymore
and resultantly no more stagnation. Photographs of the said area
including the photo of the well are annexed herewith and marked as

Annexure No. 41.

That during the inspection it was noticed that the domestic sewer lines from
the units inspected were not in close proximity with the storage tanks and
no trace was found of trade effluent being discharged in the sewer

connection.

. That the present inspection report is placed before this Hon’ble Tribunal

for its kind consideration.

Dated: 04.03.2025
Place: New Delhi

Abhishek Yadav
Advocate



17

480
ANNEXURE A-1


dell
Typewriter
ANNEXURE A-1


481

18



19

482



483

20



21

484



485

22



23

486



e

—_—————

{7,231 unread; - write_48878@yah00.co.In - Yahoo wa

ANNEXURE A-2

L
L

Uers

e
W
L}

Lo MSHE cnitered hotween M}&_ fg‘g

L)

jt.o o F{-‘l-.l ™
RS LT B N

M LBR T

Lioeenuter called the operator throug

e e of the aprecment are getailed hereunder:

LY

N

=

a5 ',--_ P sV, ek E e

E. g+ "y i, Vn
DIEIAL
AT gt fere

Bl A AR q
e " i e o
TUDIGIAL L
B A A
3 ~‘u. e """_’t 3 ‘i‘f‘?"“ e r:’i'\&‘-‘;"ée f’, '\':;Q }_,'._1)1? 4

e called the moember an authorized merber 0

< alte calied SPYY)

cehnologios

o are i Tesiad o the enter inlg &n

- iu\-.'-.cdgil'. ;‘::'_' 1-}9;1 . 2¥78 )Eﬂjjﬁf_'._u‘.\,zc.&.@.ﬂi’}@_“__..__w___-

(gt the SPV has approved the operator for running and maintenance of the plant of five years. That this
b s tor a period ot three years from the dale of signing of this agreement and furiher incrsase of &

AT PR

g i o
Cerebie ag

siest dade oi

L e member to be [ dgmep Titers pat month produced by the unit of the member

e
N LN ML LY

n

Ced e o oniire diseretion of SPV.

sersor will mantion the record for total ¢

reement wilh the operator and based on total monthly collection (from first of each month to end 3

that menth), the charges of treatmem of ¢

; a0g por i

£ Kay See Industes findia}

L4
Y BN T T
‘LJ"\:‘&("" -

AGREEMENT AM 933121

_-_bﬁee__ﬂ.ﬂ.d&&&_&f@__@_ndfﬁ‘;)__...__
through its _ M R ﬁ)e_v f‘{ﬁ"—iof:;}n‘q Phoed .

1.td, Unit-11, Village Mangarh, Machiwara Rond, kohara, Distt. Ludbiasna.
h its Managing Director Mr. Rajinder Singh on dated ()?};’D 9}/:203;

{‘I.-u'.’ahiﬁna Wire Manufactures Asseciation {Regd.)

o

ag-cement for lifting and treatment of Wire drawing &

ollected etfiucnt from all the fisted mcmbers who have M

Muent will be charged by the operator from the member ¥


dell
Typewriter
ANNEXURE A-2


25

{7,231 unread) - write_48878@yahoo.co.in - Yaho3 Mail 4 8 8

Lol mples A increasc ang 51} i)
Lt phoa e e will e Hheress

oty fning charges will be charped by theopk

L ceassperianon rales are per the costiof dicse prova g presents
e ik bvrcase e diesc cost-and 'z).nd__\f_isc'__ crsa. The c'oSt_ oi'd_{c:'_s'p :
i e the rate will be incrcased, decreased fromyfiest ofinext.menth, The' prese

ca Y0 as 1he base rate. That the transportation c_hf_irgc's.cu;sidc:the;MQ Himits Or.OUts
ot e seotable with the concomed by the berator Eachmember will cusgr¢:im

ot to e aperator Aranspof
s e thaa halt an hour thenan R
1 e om ende, the member calls_thé*.\api:rgj,c; trgnsperer pany 1o

e o give eftluent to thers, and- then i thatcase Rs 150/~ wi

vl

v i swemiber will make an agreement for starifig his
caie where the transpunt vehicld can hay sy Becess-at his oWy
rers of clloent at one time, fn.case of quantily Nty 1§
Cirzed from the member. E
O % L book ropistor witt e maintaincd by the ;Jpé':"atét‘, which wilt be accompanicd by _c:;c};'__;ra:hip'é

iy il B oty entered and signed by the member reprosentative and iranspor pary

LS

e ahose guoted rates do both not include any type-of taxes, Al 1IXCS 8BS pr’:vail'ing ffér’f’:’._;im_’j;_‘-_tp;fi

P wnlilgdd <l

§eatra by operator from the member,

S that the operator will only bt resp nsiblc ol el _ Mg
s of eifiuent produced by the membe “The mémber.will be: aining respo
Lo preduead by T, given @ operator -and 'felcéi'c'!c'_c_l"_i'n_"‘P.P.C;B-."fcc"ords-.'Thb'npcmtor W

el dan s une ke quantiy of efiuent by the member.

‘o b pdidiby all.the. members lo'the op ; g

5 % smember siup fee of Rs 10000/ (ten ihs)_us:_'i"ad

agrecinent,

D,

i That alier the completion of cach-month, the opera will handay o bill of'ch
_ ; " of (bt mont]

Sn 1 Afas sl be handed over 1o the member up to 7" oF June and the payivicnt will't

et bolore 137 Jupe, dncase the paynient will be delayed for the next 15 days'then

s trom the member, 1g cise of member makes payment before 15% ofmonih then he twil

| ok of neni menth and the payment will be pmﬂ_"by"{hc.inér'nb'i:?_-up-;(.b 13

B

I NT SR ITEL I B

next meath ie.in example ﬁ.ﬁa‘é'.r_l.pgi_htj
W he:stop hitng-ofthe et aftthe

©r e case ul non payment by the member up-to ihc':'._lag{'_',dglc_:,o
mwoher b abeve, non payment up Lo 30% o Junes,the operator:
neer mder information to P.P.C.B.and Wil & copy 10 SPV. T thes imstance, the opera :
e any way te the member o3 any action is ‘taken hyiPiP.CB. orany other: departiient. the
embershp deposited by the member will be-forfeied as i casé the.membe -\\"s_is"r'cjoi_n__thc-_opéfaiéf-";  t
ot of e member will be taken equivalent 10 1.50por fites subject Lo @ minimum of Rs 7500/

For Hav Beg Indusines {india)

D -h(AD—L

e

T T T N =T T =
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489 ) {7,231 unread) - wite_48878@yahoo.ce.in - Yahoo Mail

Phat oy unaenvered stem in this agreement or; any ﬁun;, ILI'L m thrs aglecmcnt\_ -bgdiscus
dctate wid PV i any thing finalized by Both: will appiy on all the members and ail member' i

sy snchy dectston

- Than i case of disputé’ wlt}]mcmbcr,
cosind i hoth the p.lrlic o
bl

Lo j\._

Y bhe operator through its: Managmg Diretior:h
— oo More Manotacturers Association (RL!:(I)

Lo L itilin g p\n'n,u! 1 munlh so [or as lhis Ag;..uuunt is. n fon,t.. .

ror Kay Bee ¢ stries (Ingia)

SIRSIINE .
AN J.\,OLJW

Pep.

T A A
(IR X ARG ST



e-lnvoice RN

GSTIN : 03AABCU8941R1Z1

Ack No
Ack Date: 6-Jan-25

d004ddef2c52¢c6c66 5f2295 74d8441cf-
05aBe322048fa49e59f3befesge?

- 132520802365445

TAX INVOICE

{DRIGINAL FOR RECIPIENT;
Phone : 8427643277,
y

JBR TECHNOLOGIES LTD. (LDH-2) o

VILL:- MANGARH, KOHARA, MACHHIWARA ROAD, LUDHIANA

KHANNA 1414¢"

thdia,Punjab,State Code : 03

M: 3 KAY-BEE INDUSTRIES (INDIA)
D-44. FOCAL POINT,

DISTT. .- LUDHIANA

KHAMNNA

State : Punjab. Code (3
GSTIN : 03ACQPDE4JTLIZK

S.No.  Receipt No. Date Quantity
: 7T 435 i2-Oec-24 280303
Total 2,500.00
Z &CE
-SNSSAC Taxatle Cer'rai Tax State Tax Totar
Value Rav Soncaol Rate Amonnt ":a.i‘“;.-"_
(W 56 25 G 5€ 25 1°2 50
i JLLlH GG LG G 48 O3 132 00
Total 1,725.00 122.25 122,25 244.50

“wtt INR Two Hundred Forty Four and Fifty

paise Only

~

INR Cne Thousand Nine Hundred Sixty Nine and

Fifty paise Cnly

BillNo 1 2/24.25/3440

Dated

Rate
225

Transport Charges
Treatrmen: Chaiges

38T ¢n Trarsope Crarges

oo T UEETEN Jhaties

Total Amount

4-Jan-25
Amount
22500
625.00
0 44 1,100.00
18 % 112.50
12 % 132.00
1,969.50

For JBR TECHNOLOGIES LTD, (LDH-2)

This is a Computer Generated .nvoice

.
]

Authprised Signatory
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el

SPRTEr L
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e-lnvoice SRy

,4—5..»w»|:

?g? . Ack No.
“**1 o i%‘
i et

28

c94bd0eabcbHetiB46adf5a9658ce1ibib2a-
54625a1311635498a533bdbh3ads

132419793869964

Ack Dale 4-Oct-24

Tax hvoind W s

- Forty paise Only

S : 5
w:m..m\#u. ‘”.:_:}é;
_ (ORIGINAL FOR RECIPIENT)
GSTIN ; 03AABCJ8941R 121 TAX INVIICE Phone : 8427543217
JBR TECHNOLOGIES LTD. (LDH-2) 1
VILL:- MANGARH, KOHARA, MACHHIWARA RCAD, LUDHIANA
India Pun;ab State Code 03 i .
) . L S I ST
MIS KAY-BEE INDUSTRIES {lND }
N.44 SOCAL POINT Bill No L2f24 25!2483
WA N A TEYADS
- DISTT - LuDRIANA Dated : 3-Cct-24
FOHANNA
State : Puniab, Code . 03
GSTIN O3»\CQPD64E};’L1ZK e L B
$No. ReceiptNo. | Date i Quantity Rate Amount
! 76.492 16-Sep-24 3,000.00 0.25 750.00
i | -
Total T 3.000.00 i y
£ 472 Trarspor Crarges 750.00
Treatmen' f‘*‘amps 2 0.44 1,320.00
"™ HSNISAC  Taxavle' Cenlral Tax | Stale_T__a_g_: Total iGb_ on Transport Tharges g 18% _. 13800
 Value "Rate” Amcunt R_ale Amount Tacdrou 587 o Tregment ’_;__c‘: @ 12 % 158, 40
3968318 78000 9% 67T.SC 9% E7. 53" 135.00, Total Amount 2, 363.40
998432 1320001 6%, 79 20 6% 7920 15840
N Total 2,070.06] . 1a6.70; | 146.70' 293.40!

INR Two Hundred Ninety Three and

INR Two Thousand Three Hundred Sixty Three
and Forty paise Only

This 5 2 Compuler Generalel Irvoice

For JBR TECHNOLOGIES LTD. {LDH-2}
/ .

AuthcriselSi’g at
_ AMY \ IR
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e-invoice IRN : ed41f4098dc?f81402451cd16f‘!f1699a802-
o igen 840dc2453da7d755?336745?1725

ACK NG - 132419468655232

Ack Date: 5-Sep-24

(ORIGINAL FO5 RECIPIENT]

GSTIN : 03AABCJSS41R1Z1 TAX INVOICE Phore ; 8427643217,

JBRTECHNOLGGIES LTD. (LDH-2)
VILL:- MANGARH, KOHARA, MACHHIWARA ROAD LUDHIANA
India,Punjab,State Cade : 03

M:S KAY-BEE INDUSTRIES (INDIA .
D-44. FOCAL POINT. ( : Bilt No | 2/24-25/2160
KHANNA 141401
DISTT .- LUDHIANA : Dated : 4-Sep-24
KHANNA

~wtate | Punjab. Code : 03
GSTIN : 03ACQPD6407L12K

S.No.  Receipt No. Date Quantity Rate Amount
1 76,264 23-Aug-24 3,000.00 0.25 750.00
Totai 3,000.00
E & OF Transport Charges 750.00
Treatmen: Charges 2 0.44 1,320.00
~ HSNGAC - Texavie Certval Tax  State Tax  Total OSTor Tersoon Chages @ 18 % 135.00
g Value Rate Amgqnl__a_a_e_g_Ampu_m__lax_g@m_‘G_STchreerrentCra'ges @ 12 % 158.40
986519 750.00 9% 67.50 9% 8750 135.00' Total Amount 2,363.40
998432 1.32000 8% _ 7920 6%  79.20 _158.40
Total 207000 146.70 14670 293.40

@iz naeas INR Two Hundred Ninety Three and
Forty paise Only

INR Two Thousand Three Hundred Sixty Three

and Forty paise Only

For yBR TECHNOLOGIES LTD. {LDH-2}

H
‘.

W\
Authorisk?ynatory

Trusis a Computer Generaled Invoice
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z-Invoice RN - 2biDd67deadf78778cdd8id577b567-
52666fbbce2at00dia63b6633bce98e-
a8

Ack No  132419139823507

s Dale 3-Aug-24

‘ORIGINAL FOR RECIPIENT. |

GSTIN : 03AABCJ8841R1Z1 TAX INVOICE Phone : 8427643217, | /

JBR TECHNOLOGIES LTD. (LDH-2)

VILL:- MANGARH, KOHARA, MACHHIWARA ROAD, LUDHIANA
india,Punjab,State Code : 03
M'S KAY-BEE INDUSTRIES (INDIA)

L

D-44. FOCAL POINT, BillNo -] 2/24-25/1685
KHANNA 141407
DiS7 70 LUCHIANA Dated @ 2-A.g-2¢

~ AHANNEA

State | PLoak Code 03
GSTIN : "ZACOP] '

SHz. Receipt No, Date Quantity Rate Amount
' NG 24-Jul-24 250020 225 32530
Total 2,500.00
TLlET < 625.00
1,100.00
N = Tmuaste Centra "ax Stale Tax  Toia o : 2 112.50
' nie Ao Bate Amogr Tyl o ir DoEtE o G012 % 132,00
3! 52 25 % BB 25 U Z 2D Total Amount 1.868.50
veIn 8800 8° 8650 13200
Total 1.725.20 122.25 122.25 244 .50

INR Two Hundred Forty Four and Fifty
paise Only .
INR Orne Thousand Nine Hundred Sixty Nine
ang Fifty paise Only
ror JBR TECHNOLOGIES LTD. (LOH-2)

Authdriged Signatory

Tus 's a Computer Generates Inve ce
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00d2cedfcdicos5teq01 11 a%e251108b213667-
1ce251215800¢95611171860069
132418935700913

15-Jui-24

494

(ORIGINAL FOR RECIPIENT:
OSTIN | 03AABRCJBS41R1Z1 Tax Invoige Phone : 8427643217,

: T ¥ rm ™YY .Y
JBR TECHNOLOGIES 17 . {(LDii-2)
VILL:- MANGARH, KOHARA, MACHHIWARA ROAD. LUDHIANA
India,Punjab.State Code 103

g KAY-BEE INDUSTRIES (INDiA) , ,
Dol FRTAL POINT BillNo : | 9/94.25/1501
St eianes Dated : t4-yuics
o ANNA :

>ate @ Cooan Lode 03

GSTIN : C3ACCPOBL07LIZK

SHo.  ReceiptNo. Date Quantity Rate Amount
: 75.358 13-Jun-24 3,000.00 £.25 750.00
Total 3,000.00
£ &4 CE Transpon Charges : 750.00
Treatment Charges 2 0.44 1,320.00
~—-NSAC Taxasle CentaiTax  State Tax Total  SSTor Tensoon Cnarges @ 18 94 135.00
Ya..e Rale Amount Rate Amount Ta dmaurs B3T o Tamani Crargas @ 12 94 158.40
RNt TEMGC 9% avsn ge 67.50 135CC Total Amount 2,363.40
i SeTIUB% G20 8% 7920 158.40
Tetal 2.075.00 146.7¢ 1468.70 293.40

INR Two Hundred Ninety Three and
Forty paise Only
‘NE Two Thousand Three Hundred Sixty Three

4nd Friety naige Onty

For JBR TECHNOLOGIES LTD. (LDH-2)

,
o

Authdsed Signatory
ins s aCompater Gererzlea lve ce
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e-lnvoice R (‘id'lt:384i3035fi:95a1051656‘141Ueﬂ‘1l}1-
fes 298899318bdardeidt Edb7e?7a1g

Arann 132420156248976 ANNEXURE A-3

~in TEE B-Nov-24

e Thoe

FORIGEN S FOR RECIPIEN T
GSTIN : 03AABCJ8S41R1Z1 Tax Invoice Phone : 8427643217,

JBR TECHNOLOGIES LTD. (LDH-2}

VILL:- MANGARH, KOHARA. MACHRIWARA ROAD. LUDHIANA
India.Punjab State Code - 03

S KAY-BEE INDUSTRIES (INDIA) . _ _
Dot ROIALBOINT BillNo . f o 24-25:2799
dsTT \,"__‘.Ff;r"«f\.ﬂ« Cated 5. .o

State  : Posan Coco
GSTIN  L3ASOPDE.

SNz Receipl No. Quantity Fate Armount
' TEOTE 3.0C2.00 LEz T3TID
2 VB850 29-0Oct-24 3.005.00 £.25 750.00
Total . 6,000.00
S . 1.500.00
2,640.00
HEN SAL Taxagle Ceriral Tax  Stale Tax  Total N _ 270.00
Yaluz Fale Amourt Rate Amour: TarAmgen o3I ETE iy (@ 12 % 316.80
G °G TECICD 90, 13500 9% 3580 27060 Total Amount 4,726.80
599252 > 6% 158,40 €% 158.40 316.8C

Total 4.140.00 293.40 293,40 586.80"
INR Five Hundreg Zighty Six and
Eighty patse Only

IMR Fow Thousand Seven Hundred Twenty

Six and Bighty paise Cniy

For JBR TECHNOLOGIES LTD. (LOH-2,

Authorised Signalory


dell
Typewriter
ANNEXURE A-3


HaZa"l.'thi;‘..‘»}{.WéSte Manifest

(Information.of Hazardous Waste for Disposal)

© ANNEXURE-V

1. Occupiers Name & Mailing Address
(I-ac udnng Phone No }

.‘}‘ ;;’a' n! g! ¥

H
L T L

o NS *‘\ el 2.

.| Materiai Docurnart Spec a. Vabk.cie

Occupier's Registration Ne / Autharization No

4. Transporter's Namo-& Address . 5. | Type of Vehicle |
{including Phone Na) Truck

JBR Technologies Ltd. (Unittty | Tracker
2680, Ja Cotony, Moti Nagar, Ludhiana. Special Vehicle

8. Transporter's Reqistratior Nn
EE (HWM)/ 2012:67411 Dt. 13/2/12

7. Vehicle Registration Mo}”}’ < !) 1t }‘i

8. Desrgnated Facility Name & Site Address . o 2
JBR Technolog:es Ltd. (unit-ny '

Facility's Registration ko
HMC/LDH/-1/201 21F {NEW) 1882 Dt. 13;‘2!12

; ' 10,1 Fdatlity's Phong Mo
Vil Mangarh. Near Kohars Dlsn Ludhiana, _ . . 0161-6458217 5049936 B .
" PRI ’ . ;‘
{1, Waste Dascription : _ : o 7 292.] Totat Quantity of Waste - ”\}' J:. {;‘)b
Sulphurlc o - 13.| Consistency . Liquid
Spent Acid B _
- .
14. Transport Descriplion of waste 15 Containers : 18, Total 10 e 13 WNasta |
' No Type Quartiy S e Category No.
Spent Acid Tank Litters 12.1
+3 -
_ ol DO
'1_9, Specia] Handling Instruction & Add'rtionél Ihfofmaiidrj#: y
. ! NIL -

20: OCCUPIER'S CERTIFICATE: | hereby decl‘a 2 that the content's of tha consngnment are fully and aceuratety descrived
-above by proper shipping name and are catégerise .packed, marked and izbeled and are in all respects in -
v Q"\qr conditions for’ transport by road” according to; applicabla national government reguiations.

Typed Name & Stamp:

Slgna;ure -

Month Day - - Year _

N2 TETITETETT

i 21. Trandporler's Acknowledgment of Receipt of Materials

Typed Name & Stamp  For JBR Techno g‘ieé Ltd. (Unit-11) Month Day : Year
Aulhoris:d,S—ignalory‘; e ,»ﬁ o ‘1‘( ;L & o |2

22. Discrepancy Note Space -
1]

23. Facility Owner of Operation's Certificate of Hazardous

Waste. -

Typed Name & Stamp Sjgnature

horth Day Year

L

496



497

T “Qccupier's Na
: (In’%lqdin one Ng. v
o Ny

o5

4 _T@ds,quéfsﬂé@#&'v  Add)
o inlidling Phone o)
. JBR -Tééhno;ogie.-;l_;td._
2680, Jain Colony; Moti-N

faﬁé'kﬁéﬁéﬂé.ﬁégﬁsff‘atlon_f No.: . .

1201216751 . 132142 .
Facility's Registration No. .

| HMCILOH /201275 (NEW)-1882 bt, 13242
0.1 Faclity's Phane No, o ' '
0161-6458217, 5049935

12, {Total Quarii fWasta. - . o o '_ ,ﬁﬁ* S

(Unit) . FTr
agar; Ludhiana,
| & Destnatod Faviity Namo & S 4 elcre
JJBR Iéchriologi_efs}ud. {uniehy ¢
T \GII:'{Mang'_a?_r_h; Near Kehara, Distt; Lughian

{117 e Descrigtion +

' Sulphuric
Spent Acid

of waste. | 1. Gon

-_ 14, Tr_ar;'sp_o;f Desciip _ 8 wg;:{e_ SR
SR B Wievel | Category'No. -

e

Ctiters [Ty

20 OCCUPIER'S CERTIFICATE; ( hereby declare 4
“above by ptoper shipping name ang are categorised; pa Ked
- \.Erpé"i conditions _fo_rtrans_.porl,by foad acehiding to Apnlic:

ully and accurately described
n-all respects in

ient feg ulations. "

__Type,c}_"h'iame_:_q Stamp,,

23 Transporter's Ackn owisdgment of Recelpmf_"i“»‘[age(lgls-

i3

Typed Name & Stamp " o7 JBR Techdlagios {
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N Rt o ) . .'-f:'ArIQNE;(iU.ﬁE_-V
Hazard. ous Wiaste Manifest -6*} '
(frzﬁ)rmarzon of Hazardous Waste for Drsposal) ' < O

1. Oc_cupi_ers Name & Mailiag Address L : ._-' - ’ 1
{including Phone No. ] tnd sil’i"ﬁ Umﬁ pccuplefs Reg:strahon No. /Authonzat:on No,
neu
M/s. Kay Bee o _ o

0‘44; FOCai Pcmt’ e .o
KHANNA (PB-"“A‘&‘ Material Document Special Vehicla

4. Transperier's Name & Address . 5__ Typs of Vemcie 5 Transporters Registration No. -
{Including Phones No.) ' —EE (HWM) / 2012/6711 Dt. 13/2/12

JBR Technofogles Ltd, {Unit-iiy \:S.;ecn; ehicle 7 Veh:c!a Reglslrat:on No; ;{ k—’ f;? ‘;L‘ 7‘:

2680, Jain Colony; Moi Nagar, Ludhiang. .
8 Des:gna{ed Fac;!:iy Name & Site Addres '

JBR Technologtes Ltd. (Unitd)
vill, Mangarh Near Kohara, D:sit Ludhia_na

. f-‘acmtys Registration No, :
HMC!LDH}-‘UZO‘! 2/F. (NEW}-'? 882 bt, 13:‘2}12

10. _Facahty s Phone No, -
1. C161-8458217, 5049936

1 st Descnphon _ -'Tgta__i Quantty ofWa_si_._e 5 Bﬁmﬁ@

SUlphUl‘lC 3 Consistency: Li -

o | Iquid

Spent Acid

14. Transport Description ofwaste] . 15. Containers 1 18.Yotal | 17 uni 18 Wasle
No. . Tyge Quantity Wt.Vol. Category No,
Spent Acid K wTank.," | - .. | -Litters 12.4
o .-i.'...\”,
1o ¢ -

"20 OCCUPIER S CERTIFICATE. I hereby daclars that thel conlent‘s of !he ccns:gnmenl arg ful!y and accuratefy descnbed
Tab Y by proper shipping name and are ca!egerlsed' rked and iebeled and aré in al) respects m = -
U, per conditions for transpori by road acco{dm ,pphcabie nauana! govemment reguletuons : :

-

Typed Name & Stamp * M_onth Day ' Year

| Y TR T o T To TS
- ﬁ G2 ]2 S Jb
21, Transporter‘s Acknowredgmen: of Recs:pt of Matenals : R : : o

Typed Name& Stamp . For JBR Technologlcs Ltd. (Un[t-ll} Month Day " Yaar |

.22, Discrepancy Note Space -

23. Facility Owner of Opstation's Cerlificate of Hazardous Wasta
Typed Name & Stamp o Slgna:ure '

“Month . Day S Year -
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. ANNEXURE-Y
Hazardous Waste Mamfest 7 8 ’7_3
(Iry‘ormanon of Hazardous Waste for D;sposal)

1 Occuplei‘s Name & Mailing Address
. (Includmg PhorigNo.) | wrg
mﬂ'& }"“ii N

s

3 %piers’ Registation No./ A_u_ihorizatioh No.

N M

} %&iﬁ

3:| Material Document Special Vehicle

3 Transporter’ s Name & Address : 5.1 Type: of'Veh'ida :1 6. Transporiers Registration No. -
fincluding Phone No.} Truck. - - EE (HWM) / 2012/6711 Dt 13/2/12
JBR Technologies Ltd, (Unit-11) Tracker E 7. Vehicle Registration No. f+§ 4 IV
2680, Jain Colony, Moti Nagar, Ludhiana. .Special Vehicle }:' E oL “"j ot 7‘:
8. Desgnated Facility Nameé & Site Address. - - % Eﬁﬂf}"s Tf;g-:s}gg‘;? No. '
o ILBH/- F {NEW)-1882 Dt. 13/2112
JBR Technologies Ltd. (Unithy .- 10.[ Factitys Phone 1 (WEW)
10| Facllity's Phone No.
Vil Mar.garh Near Kohara, Distt. Ludh:ana 4 .o | 0161-6458217, 5049936
11 Waste Description: T . © 42, Total Quaniity of Waste ?‘{‘;@(«,'-
SMphunc { Consistency Ligui
onssieney:— Liquid
Spent Amd -
14, Tréhé’fj@_ﬁ Descnpti_on._of._wastq_. FagTotat . ] i7.unt ] 18Waste
Sl Coey T -Quantty |- o WLMVOL - Category No.
SpentAcid Litters © 124
oo |
19. Special Handling Instruction & Additionat information : -

NIL

20. OCCUPIER 'S CERTIFICATE: | hereby declafe that the content's of the consignment are fully and accurale!y deacribed
~ above by proper shipping name and are categorised; packed, marked and labeled and are in all respects in
pfoper conditions for transporl ay road accordmg o Iappllcable national government regulations -

=

‘Month Day oo Year

HoleBlAlel '5.

'I:‘g‘ }Name & Stamp

|- 21. Tragsporter's Acknowledgment of Réceipt of Materiats =~ "~ ..

\{ Typed Nime & Stamp. For JBR Te 'ﬁnqlis%ias !Ltd. {Unlt-ll}  foith .. -Day <7 . Yw

R O EaRPIEIPiA

Al honsed Stgnatory

22. Discrepancy Mote Space | .

'23. Facility Owner of Qperation’s Cert:rcate of Hazardous Waste

Typed Name & Stamp S:gnature ' Month - Day Year
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Hazardou Waste Manlfest
(I:zﬁ:rmatr ofHazardous Waste for Dzsposal)

"1, Occuplefs Name & Mailing Address
- (Includmg Phone No )

78499

2. 'Oc__':u_pier's_Re"gislra:ion No.fAuthoriﬁ:atio_n No;

.| Material Bocument Special Vehicle -
4. Transporter's Name & Address . 5, ‘{ype of Vehlcla 8. Transporter's Registration No, ;.
(including Fhicne No.) | Truek © EE (HWM) / 2012/6711 Df. 13/2112

) '_Tracket .

JBR Technc[og:es Ltd, {Un!t-li) _
peblal ‘Vehicle,

'2680 Jain Colony, Moti Nagar Ludhiang:”

8. Demgnaied Faciiity Name‘&- ‘Site Addrésjs_

JBR Technologles Ltd.: {Unitin
\fll Mangarh Near Kohara, D:stt Ludhlan

1. \_,Aste Descnptlon

?._ Vehiclé:f(eg.istr?ﬁq_n NQ;E ;_f 2 L;"'; ?\ ) _.; " 7£

Facility's Registration No.
HMC/LDH/-1/2012/F {(NEW)-1882 Dt. 13/2/12

10| Facility's Phone No.’
1 0161-6458217, 5049936

| Total Quanuly ofWaste ' q(:f(.x\') _

\
cimt

Sulphurlc 3| Consistency ;. L d “
) IC]UI
‘Spent Acid’
{114, Transport Description of waste 16, Tolal - L. 17 Unt - 18 Waste
- : ' - “Quantity. Wi.AVol, " Categdry No.
Spent Acid, Litters 12.4

20 WF?UP;ER Y CERT(F]CATE 1 herebg_ decial content's ofthe conmgnment are fuIIy and acwrate_ly described
‘ab sy proper shipping namig* and are cats c_m_setf packed marked and labeled and are in 4l réspects m -
" proper conditions for transport by road. according 20 applicab!e nahonai government regulahons

- Typed Name 8. Stamp T . .'_‘?é'lar

‘Month - . Day
. | i s & "? RIREIEP K
21. Transporiers Acknowledgment of Réceipt of Materialg™ =~ - R R
Typed Name'&’_St_amp For JBR- Tachnolqﬁlos }:}d g._lnll-ﬂ) " ‘Month Day _ Year
. : i Fugtaes :‘L»{ ) s ] 7 NIEREA
Authorised$ianatory 3| } ’4 o | A i
22. Biscrepancy Note Space | N _'
23. Facmty Owner of Operanon ) Certnfcate of Hazardous Waste
Typed Name' &_Slamp - e ' C Momth _' Day -
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| o ANNEXURE-V
| - Hazardous Waste Manifest 5,629
.‘ T (Information Ofgq;affdai__{gﬁfaste for Disposal) 7éb F5

LOEcupiefs Name'&-.maiii_g'gﬁ\ddres's' 1
(incucing Phofe No ' T . n-1 Otoupier's
| S We. Kay Bes industriee (!ndl% eop
‘D-44, Focal Pointy - i

' KH;\"N”MPB‘}-’“‘W‘? 3. M'_até'riaméaﬁmen{'soecia!vemcte'

Registration No./ ‘Authorization No.

6. T_ransporter's Registration No.-
Truck . EE (HWM 12012/6711 pt. 1312112

Trackef 7 \ehicle Registration No.

3 Trensporier's Name % Address . 5.1Type of _\{e;.hide i

(including Phone No.}
JBR Technoliogies Ltd. (Unit1} : .

2680, Jain Colony, Moti Nagat. L udhiana. | Special Vehicle |, - _

8 Desr’gnaied Facility Name & Site Address g.| Facility's Registration No.

. | MC/LDH-/2012/F (NEW
JBR Technologies Ltd, (Uit J (NEW)

; : 1p.1 Facility's Phone No.
Vill, Mangarh. Neat Kohara, Distt. Ludhiana. o1 ¢1.6458217, 5048936

1882 Dt, 1372042

ste Description :

Sulphuric
Spent Acid

& Addincnal informaticn

19, Special Handhing Instruction

“20. CCCUPIER'S CERTIFICATE: | heraby df_.-'c_‘la_'re that t_he"content‘s of the consignment are fully and accurately gescribed

.abe by proper shipping name and are categorised. p.jafpﬁegi , marked and labeled and are in all respects in
_er conditions for transport by road acgbf‘d?g@.?gﬁp\jcabb national government regulations.

Month Day

" T A
Type- --Ame&Stamp i'.'g‘rigtufe’" _

21, Transporter

_s-Acknowtedgment' o Recaipt of Materials”

Typed Name & Stamp _For JBR Te¢hﬁ§i£ig_:'§'§.-Lté. it

22 Discrepancy Note Space - ' i ;

Certificate of Hazardous Waste

25 Facility Owner of Operation's

Typed Name & Stamp _ gignature Month
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ANNEXURE-V

Hazardous Waste Manifest 74247
(Information of Hazardous Waste for Disposal) -

1 Gocupier's Name & Mailing Address

Unducf"_gfhofq? N?') ‘- e i 2 1 Occupler's Registration No./ Authorization No.
. wl ) v
' Fit ol — .‘( -

., 4%} Materia! Document Special Vehicie
4 Transporter's Name & Address . 5. Type of Venicle
{including FPhone Wo.} Trugk :

 JBR Technologies Ltd. (Unitdn | Tacker

6. Transporter's Registration No.

| EE {kunmoufs?ﬂ pt. 13/2112
| 7. Vehicle Registration No. ‘ﬁ/:;;‘ NS

2580, Jain Golony, Moti Nagas, Ludhiand. Special Vehidle | "
5. Designated Facility Neme & Site Address - g, Fadiity's Registration No. _
' o ' . T j-HMCfLDH!-‘UZU‘!Z!’F (NEW}-1 §62 Dt 13/212 ~
JBR Technologies Led. ueit) 7 4o Facitys Phone No -
; o L udhi -} Facility's Phone No. :
Will. Maggar_h, Near Kohara, Distt. Ludhiana. L ‘_0151-6458217, 5049936 ) .
11 ‘ﬂsste'o'escription: ' B 2 “Total Quantity of Waste - ;j;fi:-ri?ﬁ'i
Sul huric LY -'Cons'sténc : TP '
'P S 3.} Consistensy Liquid
Spent Acid |
14 Transport Description of waste 16. Total 17, Unit ' 18 Waste
Mo, Type Quantity Wil Category No.

[ |
— L

NL

10, Special Handling nstruction & Additional _i'rggq_rnia"tibr'_a :

20. OCCUPIER'S CERTIFIGATE: | hereby. declare that the content's of the consignment are fully and acourately described
abovie by proper shipping name and are categorisje__c_!_".-lp__acked, marked and lzgeted and are in al respects in
- joper conditions for transport by road according to applicable national govemment reguiations.

Typed Name & Stamp - 5i9h'at$/ Month pay - Year
»‘f« Py v 3 *f J y ¢ :
- &1 11444
21, Transporter's Acknowledgment of Receipt of Materials -
Typed Name & Stamp  For JBR Technglpgles Ltd, {UnitD} Month " Day _ Year
- .f‘ , ::f 3 1\_C" . 1
S 7 S S W WP EES
22, Discrepancy Note Space : X ¥ ) SN B e :
23, Facility Owner of Operation's Certificate of Hazardous \Wasle

Typed Name & Stamp "~ Signature - © Monih Day Yaar

502
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. } | ANNEXURE-V
Hazardous Waste Manifest 4227
) (Information of Hazardous Waste for Disposal) "
1, Occlipier's Name & Mailing Address. B i

fincluding Phone No.)

o
S !

- e ¥ e :
H B {oL oy !
2 .i(’/ "\' Y M A,

K

.| Gesiiplers Rogistration Na./ Authorization No..

B s 4

. : Material Document Special Vehicle

Type of Vehicle
Truck

4. Transporor's Name & Address -5:
{inciuding Phons No. }

- 6, Transporiers Registrati&n No.: g
- EE-(HWM)/ 2012/6711 Dt. 13/2112

JBR Technologies Ltd. (Unit)) - Tracker . - 17 venicle RegistrationNo. 5/, oo gt {.
2680, Jain Celony, Moti Nagar, Ludhiana, Special Vehicle- | - f JAUES A !
§ Designated Facitty Name & Site Address -9 Facgv's Regqistfaﬁoznj No.
. HMC/LDH/-1/2012/F (NEW})-1882 Dt, 13/2/12
JBR Technologies Ltd. (unitiu) 10 Faciiers Phons N (NEW)
i, : i i .} Facility's Phone Neo. _
Vill. Mangarh, Near Kehara, Distt, Ludhiana, . 0181.6458217, 5049936
11, Waste Description 12, _T?tal Quantity of Waste ':? Py
~ Sulphuric | Consistency : Liouid =
.. Spent Acid- : -
14, Tra_nfi)bﬂ Description of waste 15.Containgrs - | 45, Totat 47, Unit 18 Waste
- . No. | Type - | Quantity WeVol. Category No.
- Spent Acid Tank : Litters 124
B Pt
19, Special Handiing Instruction & Agditional Information : NIL

20. OCCUPIER'S CERTIFICATE: | hereby

declaré that the content’s of the consignment are fully and accurately described

above by proper shipping name and are categorisad:-packed, marked and labeled and are in all respects in

proper conditions for transport by road actording to applicable nafional government regutations.

Ty.pé’"”'ame & Stamp" Sign_a_t_ur{e}' : Month Day Year
- . . - 47 At o R
e ¢ y 1
. ? : . 5 - : sl-..l*‘ i ! .2 P T ‘1(
21, Transporters Acknowledgment of Receipt of Materials \~ ' : '
Jyped Narﬁgl_& Stamp  For 43‘3'799?59 glesLtd{UnIt-li} . _=I(ﬁonth : Déy Year
 Authorised Signatory ] I ) :"} i |F J VRN W AR g
2. i | H i -
22. Discrepancy Note Space ia b ’,;& _
L} : . ¢ . .
23 Factity Owner of Operation’s Cerificate of Razardous Waste
Typed Name & Stamp, Signature i Menth Day

Year
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' ANNEXURE A-4 -

' -  ANNEXURE-V
Hazardous Waste Manifest 74 OjM

(Information of Hazardous Waste for Disposal)

1. Occupier's Name & Mailing Address _ _ _
. -(";’."{‘jf‘_'”g Phone No.) o ’:f 2,1 Occupier's Registration No./ Authorization No. -
AL Ll 4ol Bteed T T Regsat
” e : ' 3.} Material Document Special Vehicle
. . ' -'3:"_55“«'&?&&; Yo . -
4. Transporter's Name & Address : 5. Type of Vehicle : | 6, Transporer's Registration No. ©
{including Phone No.) ' Truck - BE (HWM)./ 2612/8711 Dt. 13/212
JBR Technologles Ltd, (Unit.tiy | Tracker ) 7. Vehicle Registration No, [/F /4 r.~ 7 Lty
2680, Jain Colony, Moti Nagar, Ludhiana. | Special Vehicle ;L i A z“"
8. Designaled Facility Name & Site Address . 0. f{adiii{% Refgﬁtraion No.
- : . BERT MC/LDH/-1/2012/F (NEW)-1882 Dt. 13/2112
JBR Technologies Ltd, {(Unlt11) 10, Faciy Pﬁ v (NEW)
A ; ; .| Facility's Phone No.
Vil Mangarh. Near Kohara, Disti. L.udhlana. . 0161.6458217, 5049938
17 sgte Description - 12 | Total Quantity of Wastas “ BT
Sulphuric 13 Consistency : Liaui
. . - iquid
Spent Acid |
114, Transport Description of waste |. 15 Containgrs: - 6. Total - | 17 Unit 18 Waste
L : No: i Type |, Quantity .| WAl - Category No.
Spent Acid o Litters 12.1
-. g RIS
dsoo
19. Special Handiing Instruction & Additional Information - NIL

20. OCCUPIER'S CERTIFICATE: | hereby deciare thal the content's of the consignment are fully and accurately descrited
abgive by proper shipping name and are categotised, packed, marked and labeled and are in all respects in

22. Discrepancy Note Space - ' IeeEangT o ' .

23. Facility Owner of Operation’s Cartificate of Hazardous Waste

Typed Name & Stamp - Signature L . Month Day Year

. i Jper conditions for transport by road according fo applicable national govemment regulations. :
Typed'l\!gme&Slamp 2 :.. o Month . Day : Year
21. Transporter's Acknowledgment of Receipt of Materigls. T : ' ]
Typed Name & Stamp  For JBR Technologles Ltd. (Unitl)  pontn Day Year
; Authoﬁséé'éig‘&'atory' : . ' &y f? £ } i &y :l! ' "
L SN j - .
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- 917

| That both parties are interested to the enter into an
E (Muent sulphirie acid only as declared by the member to be ¢
ol the member ;

sitnated at é 1-— 2;

7. That the SPV has approved the operator for runnin
agreement is for a period of three years from the «
contact period will be to entire discretion of SPV.

for lifting and treatment of Wire drawing
liters per month produced by the unit

hat the operator will mention the record for total cdecte&:e'fﬂuem from all the listed members who have
uiidergone agreement with the operator and based on total manthly collection (from first of cach month to end
ot last date of that month). the charges of treatment of eﬂ;genﬁwﬂ"l be charged by the operator from the member
‘@1.25 per Itr. - E

'he above rates will increase annually by minimum 5% perdpnum, If the circumstance or price are abnormally

“1gh then the above rate will be increased by more then 5% aﬁe% detailed discussion and accepted by SPV
;. iy i .,

(. I hat for the transportation charges with in MC limits of
lollowing lifting chargss wili e charged by the oper
I'he above transportation rates are per the cost of di
proportionate increase in the diesel cost and and vise versa. of diesel will be taken on first date of each
month and the rate will be increased. decreased from fi ext'month. The present rates will be taken as on
| April 2010 as the base rate. That the transportation charges-eutside the MC limits or outside 15 Km from the
nlant will be negotiable with the concerned by the operat ) Each member will ensure immediate delivery of
11luent o the operator /transport party without any delay. In.ease the operator / transport party will have to wait
tor more than half an hour then in that case halting charg ‘60per hour will be charged from the member.
Further in case. the member calls the operators/transporter m‘ lifting the effluent but due to any reason he
i« unable to give effluent to them, and then in that case RE 150/~ will be charged from the member by the

e

hiana or up to maximum 15 K.M. from the plant
minimum lift of 500 Lirke0.25per liter.
resently. These rates will increase with the

\ |'f"'\":"dfl\1 :

|t the member will make an agreement for staring his effluent in his factory nearby approach point or main
' cost. The operator will lift mimmum 1000
5, the change equivalent to 1000 liter will be

ters of effluent at one time. In case of quantity of etflug
charged from the member.

ill be accompanied by each transporter party
ber representative and transport party.

i A log hook! register will be maintained by the operator. :
~and ¢ach quantity lifted will be jointly entered and signedib
7 That the above quoted rates do both not include any type.of taxes. All taxes as prevailing from time to time
will be changed extra by operator from the member.
8 I'hat the operator will only be responsible for the treatiment of effluent lifted from each member and not lor
e guantity of effluent produced by the member. The member will be remaining responsible for matching the
quantity produced by him. given to operator and recorded in P.P.C.B. records, The operator will stand no
cesponsibility for any unclear quantity of effluent by the member.

9 A member ship fee of Rs 10000/~ (ten thousand) is to be paid by all the members to the operator at the time of

gureement.
. For Gaurav Steels W




sver the bill of charges to the member wiﬂ?in
1ber up to 15" of that month e.2.. the payment
to 7 of June and the payment will be maid by

0. That after.the completion of each month, the o
I week of next month and the payment will be p
bill from 1% to 31" May will he handed over to th
the member of operaisr hefore 15M June. In case th will be delayed for the next |5 days then 2%,
penalty will be charged from the member. In case of g mber makes payment before 15" of month then he will
he eligible for 2% discount. b o .

1. That in case of non payment by the member up to the last date of next month i.e. in example under point
number 10 above, non payment up to 30" of June - the operator will be stop lifting of the effluent of the
member under information (o P.P.C.B. and with a copy:to'SPV. Ini these circumstance, the operator will not be
responsible in any way to the member or if any action. is.t <en by P.P.C.B. or any other department. (he
membership deposited by the member will be forfeited a e the member was rejoin the operator , then the
membership of the member will be taken equivalent to. T subject to a minimum of Rs 7500/-

‘and treatment of effluent and not for the
‘will be extra and will be decided latter by

i Ihat the above noted charged are the pure ¢f

treatment of sludge, The sludge treatment /distorting

SPY.
-

+3. T'hat any uncovered ., w1 this agreement

Vperator with SPV and any thing finalized by both

th any such decision |

L in this agreement will be discussed by the
I the members and all member will be agree

|- That in case of dispute with member, the SPV will act agagbitrator and the decision of SPV shall he final
and binding both the parties, S

Both the parties have read understood the contents, terms ay
ubide by all the terms from heart and soul to maintain the hig

condition of the agreement and have agreed to
dignity of the agreement.

10, The operator through its Managing Director has the righ cel-the M.O.U. after prior intimation to the

Ludhiana Wire Manufacturers Association (Regd.),

L7 A minimum charges of Rs 2000/-PM is to be paid to thi r by all listed member even if there is no

“Muent to 1ift in a paricniur month so for as this Agreemen

NEMBER -y OPERATOR
(SPV) .-

This agreement no

For Gaurav Stee_fs S‘QS{, IJAPTA

Avai!ah{!iiy.(;}fy a8 per prev.agreement’. © e dtrs/ pom
W This ayreement is renewal case oni P . Go

Prop. oo .. ilrs/ p.m

Availabie aty after this 3 é’émenf,..c?.(S.?—@.'...itrsf .1

——
Sl 8
A Tt




56

519 ANNEXURE A-8


dell
Typewriter
ANNEXURE A-8


57

520



521

58



59

522



523

60



61

524



525

62



63

526



527

64



L§

L
65 ANNEXURE A-9

| 22. Djs;repanqy'l’&léte. Space
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534

idowhecss _\i I
signated Facility
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GSTIN : 03BOCPK6806F1ZB 81 ANNEXURE '(3818'[33‘2?31(}5%4

A-ONE ENTERPRISES

Mfrs. of : High Class Sewing Machine Parts, Spl. Needle Plate, Slide Plate & Face Plate etc.
NEAR SOHAL ENGINEERING WORKS, D 40-41, FOCAL POINT, KHANNA (PB.) - 141401

DATED 21-08-2024
AGREEMENT

' afdes e Ause ft werts o2 At Bwest
A-ONE ENTERPRISES, D-40-41, FOCAL POINT, KHANNA-141401.
fa B M/s. SOHAL ENGG. WORKS, D-40-41, FOCAL POINT, KHANNA
-141401 3* o972 3 et I I €0 I 15-11-2024 T3 waht &g F=iar
3 7 & Fafenr, fardt = fas & nruat st T2 serar »Ew X
Aar ni3 B wdt &t a9 3t M/s. Mis. SOHAL ENGG. WORKS, d-40-
41, FOCAL POINT, KHANNA -141401, W<t 2a=t A-ONE
ENTERPRISES, D-40-41, FOCAL POINT, KHANNA-141401 & 3w msar
& nmisT IR IS A9 qEET &9 A ¥ 1 fesew st e

For A-ONE ENTERPRISES
WITTNESS: : For A-ONE ENTEP?
1 /‘///zg’f"lt/»/"“' ,.M'é (20 }0%“,‘,“/@ Prop.
/‘f)’gﬂ:{ = (Narinder Kumar S/o Sh. Manjit Rai)

2e371 532673
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ANNEXURE A-13
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98



99

562



563 100



101
564



565 102



103 566



567 104



105 568



569 106



107 570



571 108



109
572



573 110



111
574



575 112



113 576



577 114



115 578



579 116



117 530



581 118



119
582



583 120



121
584



585 122



123 536



587 124 ANNEXURE A-15
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589 126



127 500



501 128



129
592



503 130



131
594



505 132



133 506



134

597 ANNEXURE A-17


dell
Typewriter
ANNEXURE A-17


1 ANNEXURE A-18
35 598


dell
Typewriter
ANNEXURE A-18


509 136



137 500



601 138



139
602



603 140



141
604



505 142



143 606



607 144



145 608



509 146



147 610



611 148



149
612
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: ~ ANNEXURE A-19

T sy o -, P

" - . . iw’i&aﬁ#iaw‘awmaw
-JfJ eéﬂe‘ 12 ")’ 1

}Jhlﬁﬁh’ﬂ!ﬁb e i
NEWM (S\ry LPTOBATO, L UDHIAMA

SUBW'F‘@—JBMQ‘T:‘EFHM BOBUCUEY

-

_arueFE"'ﬁ_% Bune
e Los s T et § 17 i .

e it

ST
(J“%é ‘\‘\.ﬁ{z\\\
Iy il
T

AGREEMENT
(For Members oib hiana Eﬂ'luggt Tr eatmcﬁt Society

[his vereement is entered between .. [ 7./ .. Aoavingcley.. /"I'C!’CES(.':.{H—). ........ S

throus |1 is Sh/t _.(’_C‘.?...f‘ﬂe‘?tk.& .............. Herein after called the 1mmhez (e
authorized member o Ludhiana Effluent T{L'ument Society Ludhiana/SPV )

\llu

M's LB.R. i'ccimo!o&id Pvt. Lid. CETP, 260-61, Phase-VIll, Focal Point, Ludhlana Hereinafter called the

aperutor nuuuhh TQWFE%'“L Director Mr Rajinder Singh on dated QZQ OF - {'?du é%z 5 1 g7

Fcr DAV
he broadlerms oI the agreement are detailed here under:

Piop- ) 2
" oy
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‘1. That borl parties are interested ta-thg-éntér Mo an agreement fo lifting ap '1rc-ai?1em of Ejemmplau“g
Lffluent as declaped by the member o be -._......'@‘?L-.'.,.,..I-iters (in words. ., : O et T OC/-SC(.&LQ/‘F_{@

P i liters) ber month  prodyeed” y the € U
. . e P,

R Of the member situated ar (20 :._?f.'.i."é‘éf&?é?%ﬁ}?c:ilfﬂé-
Lehonneg, !+ e

Ml AN (e DU i v J

2 That the §py: has approved the Operator for rupnj 2 and maintenance of the plant upto 31.05.2025. I'hat this
he: ir m agreement and further increase of contacy period wil|

agreement is for g period of 3 year from
e 10 entipe discretion of Spy.

3. That the eperator will maintain thpsrmeaﬂ-'-far.mm-mﬂwed effluent from al] the listed members who hay ¢
Undergone agreement with the opemm{and‘bﬁﬂed on total month]y collection (from first of cach month 1o ey
ot Last date of thay month), the charges of mmwﬂuam will be charged by the OPerator from the ey,

«Rs.1.95/. per lir,

Lhe above rates wil] increase annually by mjnlmunzﬁ% Per annum. If the circumstance or price are abnorma||,
high then the 4bhgve Tate will be increaged by more MS%aﬂer detailed discussion angd accepted by Spv

+ That the above lreatment charges are lnclliswe e : portation charges subject 16 minimum [jf; oF 4000 | 4
Lach time. Euch memper will ensure jm iediate delivery of effluent 1o the operator /transport Parly without yny =
delay. In case the OPerator / transpory party wtﬁhmwmzt for more thap half an hoyr then in tha case haluny

charges Rg 300-per hour wily be charged ﬁ‘om‘ﬁhemer

> Lhat the member will make an arrangement gt his own cost for storing his efflyent in his factory 4 SOie
Hearby approach point or main gate where le transport vehiclle can have casy access. The operator wij| i
Minimum 4000ljters of effluent at one time. In case of quantity of efy] uent is less, the amouny equivalent 1o 4oy
ltter will pe charged from the member, s '

O Adog beok. register wij] be maintained by the Operator, which wil] pe accompanied by each transporter s
and cach Jantey lifted will be jointly entered and sigped by the member/jts Fepresentative ang Hansport par

Lhat the aboye quoted rates do not include any type of taxes. All'taxes as Prevailing from fime 1, tme will b,
chunged exirg by operator from the member.

5. That the member will deposit security 'nlvjlh the operator for tWo month of hijg agreed lifting considering
Rs.1.95/ Per liter a¢ the rate. The Operator will be responsible for lifting the declared quantity by the membeg
only. In case. the quantity of effluent jg more than declared quantity, then more security deposit wij| be takes
lrom the member. '

Y. lhat the Uperator will only pe fesponsible for the Ueatment of efflyent lifted from each member and ny ;.
the Juantity of effluen produced by the member, The member wil remain responsiple for matching the
quantity proguged by him, given to operator and recorded in P.P.C.B. records,  The operator will stand

responsibiliny tor any undeclared quantity of effluent by the member. .
ForDAYINAED INAYSTRIES - @ i

KeQooh Chevan &

rrop.



S T R

= That afy the *ach M&ew of charge 4, the mep e, Witiip
" week of next month gy the payme, t will be 3id b ember up to 15

& Tansporarioy Charges pij from Pto 375y, Y will be hande,

PAYmMent wij) pa made by e Member 1

e nexy |5 '

of that Month e,g the reatmey,
e handed g, to the Member yp 1, 7
the operator before |5t |
days, then 2o Penalty wij) pe Cdarged from
L3he O monh (he

98 June ang 4,
case the Payment w;) be delayed f;
arged from the member, 1y, case of mep, er Makeg Paymen pef,,
0 he wij] pe cligible for 2:‘{& discount. -
L Thar Cdse of nop Payment j
umbegr 1 dbove. non

N-payment up to -
Membey under ing I

®1ast date of next monp N exampje under pojy,
- 30% s the OPerator wij| pe Sp lifting of the efflye, of the
' nformatiop ¢4 PRCcl & M&cﬁipyfosp\'{. In thege circumstan(:e, the operyt, Will noy b
fesponsible i, any way o the Membey ifmyﬁc%g; is taken by PPCH. o ny other CPartment, Ty, securily
deposited by the Member yij be forfeiteq In Case the me, ber wants 0 rejoin the Operator then-the SeCurily
Ol the memey Will be ragen, CQuivalent 1 5. per liter €Ctto a min;y, 4m of Rs 7500,.
2. That the above Noled “chargeg are fhe lifting and treameny, of efflye
lreatmeny (o sludge, The sludge treatment /4 S if an
Sp '
I3

It and pe, for the
Iy Y will be exty
3. Tha any y

@ and wi]] b decided [ by
mem%w thing Je in thi

ith S 4ny thing finalizeq by bom WL ap0

NV syeh deeision . ;

190 Th i ¢yge of dispum :

and hmd:’ng both the parties,

vV will act g arbitratoy and ¢

he decisjop of Spy shall he ting|
I5. The Operator through ji ."vIanaging Directoy has the right te cance| the M.o.y, allter prig, intj
SPV ' '
It A miy

iy char
“Hluent 1, |

“Intimatjyy, (0 he
285 of Ry 663(/-p IS 10 be id
ift ing Particulyy month s f,

Both the

Parties haye
Lo abide

by all the terms

d the Conditiong the
and soy ¢ Maintaiy the hj igni

agreemeny qn haye apre |
dignity of the dgreemen;.
© given thejy hand oy the ‘90 day of ._]‘" ?’.’.(.*'.".":7(._, 2023,
For PavIunED i jevey g |
K\prﬂ Cke.\-m é
\ IE_\-IBI:'I\'
iSPyY

@ﬁ
rigp. - O

- OPERAFoRr—
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663

RN = h37ed786¢a¢h0931409849b0590:05b4cd-
f37b2d291e506589ee88dc6058a5d

Ack No. : 132417021858053

Ack Date: 3-Jan-24

(ORIGINAL FOR RECIPIENT)
GSTIN : 03AABCJ8941R1Z1 TAX INVOICE Phone : 8699343217, 9056143217 9041243217, 9855061222

JBR TECHNOLOGIES LTD. (LDH-1)

/COMMON EFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT LUDHIANA
' India,Punjab,State Code : 03
M/S DEV STEEL INDUSTRIES

L

B-2, FOCAL POINT 141401 - BillNo ) 1/23-24/11546
. KHANNA
State : Punjab, Code : 03 Dated : 3-Jan-24
GSTIN : 03AACFD1840P1ZK
S.No. Receipt No. Date Quantity Rate Amount
!
W
Total
. E. & OE|Transport Charges
Treatment Charges
HSN/SAC | Taxable| Central Tax | State Tax | Total |Minimum Charges 11,487.00
i Value [Rate| Amount|Rate] Amount |Tax Amount GST on Transport Charges
999799 11,487.00) 9%/1.033.83] 9% 1,033.83/2,067.66 GSTonTreaMentChargas
Total! 11,487.00 1,033.83 1,033.832,067.66G5T on Wiimu Charges @ 18 % 2,067.66
Texhmat(nwors) - INR Two Thousand Sixty Seven and | Total Amount 13,554.66
Sixty Six paise Only

INR Thirteen Thousand Five Hundred Fifty Four

‘and Sixty Six paise Only ' '
For JBR TECHNOLOGIES LTD. (LDH-1)

[ Authorised Signatory

This is a Computer Generated Invoice



dell
Typewriter
ANNEXURE A-26


e-lnvoice

{ORIGINAL FOR RECIPIENT)

GSTIN : 03AABCJ8S41R121

JBR TECHNOLOGIES LTD. (LDH-1)

COMMON EFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT LUDHIANA

TAX INVOICE

India,Punjab,State Code : 03

Phone : BE3S34R217, SIS NGTTT SIA12€R1T, 3855061222

M/S DEV STEEL INDUSTRIES : .
B-2, FOCAL POINT 141401 BillNo : | 1/23-24/12848
KHANNA
'State : Punjab, Code : 03 Dated : 3-Feb-24
|GSTIN : 03AACFD1840P1ZK :
alo. Receipt No. Date Quantity Rate
| |
L /
/ |
Total 7
i E. & O.E[Transport Charges

Treatment Charges

‘BNISAC Taxable| Central Tax | State Tax

Minimum Charges

11,487.00

Total
. Value |Rate] Amount|Rate] Amount | Tax Amount | GST on Transport Charges |
1999799 11,487.00] 9%]1,033.83] 9%)1,033.83|2,067.66|GST on Treatment Charges |
Total| 11,487.00 1,033.83 1,033.83|2,067.66|GST on Minimum Charges @ 18 % 2,(]‘;6'.?,66'r
Total Amount 13,554.66

“asmost nwes) - INR Two Thousand Sixty Seven and

Sixty Six paise Only

INR Thirteen Thousand Five Hundred Fifty Four

and Sixty

Six paise Only

For JBR TECHNOLOGIES LTD. (LDH-1)

Authorised Signatory

This is a Computer Generated Invoice




202

P ——— BN 392dc02e865160db71e3e47fb28a8bb774b-
1fc0a0b%a34efa7d024e9e99dBect

Ack No. - 132417610852666 '

Ack Date S5-Mar-24

(ORIGINAL FOR RECIPIENT)
GSTIN - 23AABCIES41R1Z1 Phone : 8698343217, 9056143217 3041243217, 3855061222

JBRTECHNOLOGIES LTD. (LDH-1) ‘
COMMON EFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT LUDHIANA
India,Punjab,State Code : 03
ws DEV STEEL INDUSTRIES

8-2, FOCAL POINT 141401 ‘B'" No :| 1/23-24/15308
KHANNA ! ‘
State : Punjab, Code : 03 ‘Dated : 5-Mar-24
GSTIN : 03AACFD1840P1ZK 4 :
SNc. Receipt No. Date Quantity Rate Amount

X

Total
E. & O.E[Transport Charges -

Treatment Charges il |
HSN/SAC | Taxable| Central Tax | State Tax | Total |Minimum Charges 12,061.00

Value |Rate] Amount|Rate[ Amount| Tax Amount | GST on Transport Charges B =
.3999799 | 12,061.00] 9%]1,085.49] 9%|1,085.49]2,170.98|GST on Trealment Charges i
| Total 12,061.00 1,085.49 1,085.49| 2,170.98|GST on Minimum Charges @ 18 % ~ 2,170.98/
Tar izt (nwos) - INR Two Thousand One Hundred Total Amount 14,231.98

Seventy and Ninety Eight paise Only

INR Fourteen Thousand Two Hundred Thirty
One and Ninety Eight paise Only
For JBR TECHNOLOGIES LTD. (LDH-1)

L Authorised Signatory

This is a Computer Generated Invoice

*



e-Invoice IRN . b544a
615c1
Ack No. : 13241

-

f1a5c0450a535¢ 548920&2 56-

daaf86ef8939bbc756096ed5
7916215734

Ack Date: 5-Apr-24

(ORIGINAL FOR RECIPIENT)

GSTIN : 03AABCJ8941R1Z1

Phone ; 8699343217, 9056143217,9041243217, 9855061222
|

JBR TECHNOLOGIES LTD. (LDH-1) -2023-24

COMMON EFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT LUDHIANA

India,Punjab,State Code : 03

M/S  DEV STEEL INDUSTRIES N
B-2, FOCAL POINT 141401 BillNo : | 1/23-24/1148
KHANNA _r
State : Punjab, Code : 03 Dated : 5-Apr-24 |
GSTIN : 03AACFD1840P1ZK # : |
| S.No. Receipt No. Date Quantity Rate Amount
|
|
&\k\ :I
Total =
E. & 0.E|Transport Charges i
Treatment Charges i !
HSN/SAC TTaxable| Central Tax | _State Tax_| Total |Minimum Charges . 12,061.00
Value [Rate] Amount|Rate] Amount | Tax Amount | GST on Transport Charges |
29799 12,061.00] 9% 1,085.49| 9%]1,085.49|2,170.98|GST on Treatment Charges {
Total| 12,061.00 1,085.49 1,085.49|2,170.98(GST on Minimum Charges @ 18 % ! 2,170.98
Tax Aot (nwocs) : INR Two Thousand One Hundred Total Amount | 14,231.98
Seventy and Ninety Eight paise Only i

INR Fourteen Thousand Two Hu

One and Ninety Eight paise Only

ndred Thirty

For JBR TECHNOLOGIES LTD. (LDH-::;!_) -29_23-24

Authorised Signatory

This is a Computer Generated Invoice

666



e-Invoice IRN : Oc5be813a650ef0b6al Odfe-
- ] ed8187acbc3f51d15b edcab
Ack No.: 132418189439234
Ack Date: 3-May-24

(ORIGINAL FOR RECIPIENT)
Tax Invoice Phone : 8699343217, 9036143217,9041243217, 9855061222

JBR TECHNOLOGIES LTD. (LDH-1)
COMMON EFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT LUDHIANA

India,Punjab,State Code : 03
M/S DEV STEEL INDUSTRIES

GSTIN : 03AABCJ8941R121

B-2, FOCAL POINT 141401 BiilNo : | 1/24-25/1342
HHANNA
'State : Punjab, Code : 03 Dated : 2-May-24
'GSTIN : 03AACFD1840P1ZK NN . !
S.No. Receipt No. Date Quantity Rate Amount
b ¥

S5

___NTEEaI i = = T

- E&OHTransport Charges
.f_'l'_featrnent Charges

HSN/SAC  [Taxable|Central Tax| State Tax | Total |Minimum Charges 12,061.00

Value Ratc Amount Rate| Amount Tax Amount| GST on Transport Charges
999799 12.061.00. 9% 1,085.49] 9% 1,085.4912,170.98|GST on Treatment Charges L : _
| Total 12,061.00 _[1,08549  [1,085.492,170.98|GST on Mirimum Charges @ 18 % 2,170.98
Taxhnou(nwos) - INR Two Thousand Qne Hundred | Total Amount 14,231.98
_' Seventy and Ninety Eight paise Only |
[INR Fourteen Thousand Two Hupdred
Thirty One and Ninety Eight paisg Only

For JBR TECHNOLOGIES I.TD. (LDH-1)

Authoﬁsed Signatory

This is a Computer Generated Invoice



N
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e-Invoice IRN : 52ba7ae7abc62b7cd5828121ffe8d672-
6347d7a770?9bc'534d105df03273dSde

Ack No. : 132418531803852

Ack Date: 5-Jun-24

(ORIGINAL FOR RECIPIENT)
GSTIN : 03AABCJ8941R1Z1 Tax Invoice Phone : 8693343217, 9036143217,9041243217, 9855061222

JBR TECHNOLOGIES LTD. (LDH-1)

COMMON EFFLUENT TREATMENT PLANT. CETF, D-260-261, PHASE-8, FOCAL POINT LUDHIANA
India.Punjab,State Code : 03
M/s DEV STEEL INDUSTRIES

B-2, FOCAL POINT 141401 BillNo : | 1/24-25/3849
KHANNA

State : Punjab, Code : 03 Dated : 5-Jun-24

GSTIN : 03AACFD1840P1ZK , _ :

S.No. Receipt No. Date Quantity Rate Amount

Total
E & O Transport Charges
Minimum Charges 12,061.00
HSN/SAC Taxablo Centra! Tax State Tax = Total |57 ¢n Mnmum Chages @ i8 % 2,170.98
~ Value Rate Amount Rate Amount TaxAmount Total Amount 14,231.98
999799 12061.00 9% 1,085.49 9% 1,085.49 2.170.98

Total 12061.00  1,085.49 1,085.49 2,170.98

TauAnaunt(nwos - INR Two Thousand One Hundred
Seventy and Ninety Eight paise Only
INR Fourteen Thousand Two Hundred Thirty
One and Ningty Eight paise Only
For JBR TECHNOLOGIES LTD. (LDH-1)

‘Authorised Signatory
This is a Computer Generated Invoice

668
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nge-lnvoice IRN . 79993ed46m:2b14318e1eo'¢|21c2d7bﬁaa2-
) = mmmm1w433b483d
TP L

=

o
e -t iy

Ack No. : 132418834651394
Ack Date: 4-Jul-24

(ORIGINAL FOR RECIPIENT)
GSTIN : 03AABCJ8941R12Z1 Tax Invoice Phone : 8639343217, 9056143217,9041243217, 9855061222

JBR TECHNOLOGIES LTD. (LDH-1)

COMMON EFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT LUDHIANA
India,Punjab,State Code - 03
/s DEV STEEL INDUSTRIES

B-2, FOCAL POINT 141401 : BillNo : | 1/24-25/4814
KHANNA
State : Punjab, Code : 03 e : Dated : 4-Jul-24
inw : 03AACFD1840P1ZK
"No.  Receipt No. Date Quantity Rate Amount

(/Q\ﬂ

NN
- Total y
‘ E. & O.E Transport Charges
s. Minimum Charges 12,061.00
HSN/SAC  Taxable Central Tax  State Tax Total |GST on Minimum Charges @ 18 % . 2,170.98
Value Rate Amount Rate Amount TaAmount| Total Amount 14,231.98
999799 12.061.00 9% 1,085.49 9% 1,085.49 2,170.98)

Total 12,061.00 1,085.49 1,085.49 2,170.98

7% INR Two Thousand One Hundred
Seventy and Ninety Eight paise Only
INR Fourteen Thousand Two Hundred Thirty
One and Ninety Eight paise Only :
For JBR TECHNOLOGIES LTD. (LDH-1)

Authgdrised Signatory
This is a Computer Generated lnvoi_ce

%
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\ e-invoice IRN . 18060b4c3bd3e2f10364284dbf2b9beefd5t-
e bt 6cc041cdfalce38ce71cd88d605e

Ack No. : 132419143064253

Ack Date: 3-Aug-24

(ORIGINAL FOR RECIPIENT)
GSTIN : 03AABCJ8941R1Z1 Tax Invoice Phone : 8699343217, 9056143217,9041243217, 9855061222

JBRTECHNOLCGIES LTD. (LDH-1)
COMMON EFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT LUDHIANA

India,Punjab,State Code : 03
M/S DEV STEEL INDUSTRIES

B-2, FOCAL POINT 141401 BillNo : | 1/24-25/5496
KHANNA : .

State : Punjab, Code : 03 ¥ 7 Dated :2-Aug-24

ISTIN : 03AACFD1840P1ZK

S.No. Receipt No. Date Quantity Rate Amount

a
20

Total
E & O.E Transport Charges
Minimum Charges 12,061.00
HSN'SAC  Taxable Central Tax  State Tax  Total |GSTonMnmumCharges @ 18 % 2,170.98
Value Rate Amount Rate Amount TaAmount Total Amount 18918
199799 12,061.00 9% 1,085.49 9% 1,085.49 2,170.98
Total 12,061.00  1,085.49 1,085.49 2,170.98

227w INR Two Thousand One Hundred
Seventy and Ninety Eight paise Only

INR Fourteen Thousand Two Hundred Thirty

One and Ninety Eight paise Only

o

For JBR TECHNOLOGIES LTD. (LDH-1)

7
Aut 0

This is a Computer Generated Invoice

%

670




208

671 e-Invoice IRN : f69187d5ef4975307T 1a5c02fTcbbS51f6f125-
—_ 7a6f51f236100dcSceb16Mb1
Ack No. - 132415457863281

Ack Date” 4-Sep-24

(ORIGINAL FOR RECIPIENT)
;GSTIN : 03AABCJ8%41R121 Phone : 8639343217, 9056143217 9041243217, 9855061222

JBR TECHNOLOGIES LTD. (LDH-1)
1'COMMON EFFLUENT TREATMENT PLANT, CETP, D-266-261, PHASE-8, FOCAL POINT LUDHIANA
India,Punjab,State Code : 03
M/s DEV STEEL INDUSTRIES

B-2, FOCAL POINT 141401 BillNo =) 1/24-25/6738
KHANNA

State : Punjab, Code : 03 ’ Dated : 4-Sep-24

GSTIN : 03AACFD1840P1ZK

S.No., Receipt No. Date Quantity Rate Amount

e 5,20,659 14-Aug-24 3,500.00 0.87 3.045.00

| R
AN
&>

Total 3,500.00
E. & O.E|Transport Charges 3,045.00
Treatment Charges @ 0.80 2,800.00
HSN/SAC | Taxable| Central Tax | State Tax | Total |Minimum Charges 6,216.00
Value |Rate|Amount|Rate[ Amount|Tax Amount{GST on Transport Charges @ 18 % 548.10
~16519 3,045.00] 9%| 274.05| 9%| 274.05| 548.10|GST on Treatment Charges @_12 % 336.00
k-.:f«J9432 2,800.00) 6%)| 168.00| 6%| 168.00| 336.00 GST on Minimum Charges @ 18 % 1,118.88
999799 6,216.00) 9%| 559.44| 9%| 559.44|1,118.88
Total 12,061.00  |1,001.49  |1,001.49|2,002.98] | O'2} Amount 4G
Tatfmount (7905 - INR Two Thousand Two and Ninety
Eight paise Only

INR Fourteen Thousand Sixty Three and Ninety
Eight paise Only
For JBR TECHNOLOGIES LTD. (LDH-1)

/

Authorised atory| /

This is a Computer Generated Invoice




e raazbess 19 (@) )
G SR Ack No. © 132419793937637
Ack Date: 4-Oct-24 672

(ORIGINAL FOR RECIPIENT)
GSTIN : 03AABCJ8941R1Z1 Phone : 8639343217, 9056143217,9041243217, 9855061222

JBR TECHNOLOGIES LTD. (LDH-1)

COMMON EFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT LUDHIANA
India,Punjab,State Code : 03

M/S  DEV STEEL INDUSTRIES T
B-2, FOCAL POINT 141401 Bill No : | 1/24-25/8050

KHANNA
State : Punjab, Code : 03
GSTIN : 03AACFD1840P1ZK
S.No. Receipt No. Date Quantity Rate Amount

Dated : 3-Oct-24

Total
E. & O.E|Transport Charges
Minimum Charges 12,061.00
HSN/SAC | Taxable| Central Tax | State Tax | Total GST on Minmum Charges @ 18 % 2,170.98
a Value |Rate] Amount|Rate] Amount | Tax Amount | Total Amount 14,231.98
1999799 12.061.00] 9%/1,085.49| 9%|1,085.49(2,170.98 i
Totall 12,061.00 1,085.49 1,085.49/2,170.98

Tzt Amowt (nworss) - INR Two Thousand One Hundred |
Seventy and Ninety Eight paise Only
INR Fourteen Thousand Two Hundred Thirty |

' One and Ninety Eight paise Only

For JBR TECHNOLOGIES LTD. (LDH-1)

Authorised|Signatory |
L

This is a Computer Generated Invoice
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e-Invoice

(ORIGINAL FOR RECIPIENT)

L

TAXINVOICE  Prone : ESOLITT, 3055143277 504126327, S22

‘GSTIN : 03AABCJ8941R1Z1

JBR TECHNOLOGIES LTD. (LDH-1)

COMMON EFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT LUDHIANA

s B-2. FOCAL POINT 141401 Bill No : | 1/24-25/9579

g KHANNA .
ate : Punjab, Code : 03 Dated : 5-Nov-24
GSTIN : 03AACFD1840P1ZK

SNo. Receipt No. Date "~ Quantity  Rate ~ Amount_

E & OF Transport Charges

Q -_IOiaI'_ e L

Minimum Charges 12,061.00
LSN/SAC | Taxable| Central Tax | State Tax | _Total —{GST on Minimum Charges @ 18 % ~2,170.98
Value  Ratel Amount Rate Amount Tax Amounl ‘ Total Amount 14,231.98

998799 [12,061.00 9% 1,085.49 9% 1,085.49/2,170.98|
Total 12,061.00  1,085.49] 11,085.49 2,170.98

“2 tmo w2 - INR Two Thousand One Hundred
| _ Seventy and Ninety Eight paise Only
PR Fourteen Thousand Two Hundred Thirty
Ore and Nimety Eight paise Only
For JBR TECHNOLOGIES LTD. (LDH-1)

Authorised'Sigpato

e This is a Computer Generated Invoice
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e-Invoice IRN - 2252f8f5add5eb46cB8134310d78f9aaa9357-
§9b3755ef5d7d71f957326709378

Ack No. - 132420471503594

Ack Dat=” 4-Dec-24

< (ORIGINAL FOR RECIPIENT)
GSTIN : 03AABCJE8S41R1Z1 Phone : 8593343217, 056143217,9041243217, 9855851222'
[

'~ JBRTECHNOLOGIES LTD. (LDH-1) |

COMMON SEFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT LUDHIANA |
India,Punjab,State Code : 03

1
|
S DEV STEEL INDUSTRIES . 1
| B-2, FOCAL POINT 141401 BillNo : | 1/24-25/10677
KHANNA
State : Punjab, Code : 03 Dated : 4-Dec-24
GSTIN : 03AACFD1840P1ZK ’ : !
S.No. Receipt No. Date Quantity Rate Amount |

W
w\\"\’)\

- Total
P E. & 0.E[Transport Charges
Minimum Charges 12,061.00
HSN/SAC | Taxable| Gentral Tax | State Tax | Total oS! on Minimum Charges @ 18 % 2,170.98
: Value [Rate] Amount |Rate] Amount|TaxAmount| Total Amount 14,231.98

999799 12,061.00] 9%]|1,085.49| 9%|1,085.49|2,170.98
Total| 12,061.00 1,085.49 1,085.49/2,170.98

Tax Amownt (nwords) - INR Two Thousand One Hundred
Seventy and Ninety Eight paise Only

INR Fourteen Thousand Two Hundred Thirty

One and Ninety Eight paise Only
For JBR TECHNOLOGIES LTD. (LDH-1)

Authorised Signatory

This is a Computer Generated Invoice

674




&

e-lnvoice IRN 3db69875daa%:4du9TIT934b9856e17a306-

Ack No. 132520780523156
Ack Date 3-Jan-25

GSTIN : 03AABCJ8941R1Z1

JBR TECHNOLOGIES LTD. (1.0H-1)

COMMON EFFLUENT TREATMENT PLANT CETP, D-260-261, PHASE -8 |

4f6923052295c 508 aaTIBYI805 |
’

Phona ; 868534217

India,Puljab,Siate Code - 03

M/S DEV STEEL INDUSTRIES

B-2, FOCAL POINT 141401 ¥

KHANNA
State : Punjab, Code ® 03
GSTIN : 03AACFD1840P1ZK

SNo. Receipt No. Date Quantity

£ & OE Transport Charges
Minimum Charges
IGST on Mimmum Chargss @

HSN/SAC [Taxable| Central Tax | State Tax Taotal
: Total Amourit

Value |Ratei Amount Ralel An

999799 12.061.000 9%11.085.49| 9% |1 0854012 170.98]
Total| 12,061.00| 1,085.49 1,086,489 2170.98|

aamun nwordst INR Two Thousand One Hundred
Seventy and Ninely Eight paisc Only

INR Fourteen Thousand Two Hundred Thirl,

One and Ninety Eight paise Only

AN

Bill e

Dated

Rate

For JBR TE

arated Invoice

5143217 9041240217, 4855051222

POINT LUDHIANA

s

<4-25/12000

Amount

Authors

12,061.00
2,170.98

14.231.98
S.aa .20

Signatory




(ORIGINAL FOR RECIPIENT)

/GSTIN : 03AABCJ8941R12Z1 TAX INVOICE Phone : 8533048217, 9056143217, 9041243217, 9855061222

JBR TECHNOLOGIES LTD. (LDH-1)

' COMMON EFFLUENT TREATMENT PLANT, CETP, D-260-261, PHASE-8, FOCAL POINT
’ LUDHIANA

India,Punjab,State Code : 03
S DEV STEEL INDUSTRIES

B8-2 FOCAL POINT " 4° 40" Bill No : | 1/24-25/13324
KHANNA ,

State : Funjab. Code : 03 Dated : 3-Feb-25

GSTIN : 03AACFD"840P" ZK o :

SNo. Receipt No. Date Quantity Rate Amount

s

Total
E & 0.E[Transport Charges
Minimum Charges 12,061.00
HSN/SAC  [Taxable] Central Tax| State Tax | Total |0o1 01MnmumChages @ 18 % 2,170.98
Value |Rate]Amount|Rate]Amount]|Tat Amount| TOtal Amount 14,231.98
999799 12.061,00] 9%|1,085.49| 9%|1,085.49]2,170.98
Total| 12,061.00 1,085.49 1,085.49(2,170.98

TatArourt (nwords) - INR Two Thousand One Hundred

Seventy and Ninety Eight paise Only
INR Fourteen Thousand Two Hundred Thirty
One and Ninety Eight paise Only

For JBR TECHNOLOGIES LTD. (LDH-1)

-

L

- / /
Authorised Signatory

This is a Computer Generated Invoice



677

S =t RSN

214 ' ANNEXURE A-27

R TN

Authori_sedP son. OE_ ;j

Received Effluent Litres

(In Words_/25/, 4. ot 2p2e ~/ ffW) From

M/s.. / -

For Treatment CETP, 260-261, Phase V!ll, Focal Point, LUDH IANA.
- For JBR Technologies Ltd.

Lpeginc)

Mis._J Qv Ll o il (& =2 ) sere /]

Signature of Member/

¥
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(M) 9041 2-43217 905"
www.jbrtechnologies.org /

{

Mis. _DO\/' 2 J-POJ -- 9, o v

ms._ 3 —Q P@(“m_.o pm-n,;:(” k//\q;,n,u;- (H1Ye]

For Treatment CETP, 260-261, Phase V"I Focal Point, LUDHIANA.
Signatdre gf M t/ ~

- Nl pyghn

» g

| ——

\»\)j‘)/‘
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Sr. | Locations L-1
No

ANNEXURE A-30

MARKFED VANASPATI AND ALLIED INDUSTRIES KHANNA

No:  CM/SA-P(1)/24/ 9 83 10/08/2024

M/s Ajanta Soya Limited
12" Floor, Bigjo's Tower,A-8
NatajiSubhash Place
Wazirpur District

DELHI

Sub:  Allotment of tenders for outsourcing of Vanaspati,

Sir,

Please refer 1o the tender dated 19/06/2024 regarding Outsourcing of Vanaspati, In this
regard, we are pleased to inform you that as per Markfed H.0 email datad 09/08/2024, the

outsourcing of Vanaspati at the fallowing tonversion charges (per MT) excl. of taxes which are

for all pack sizes (i.e, 15 kg tin, 15 Jtr. tin, 15 Itr. bucket, 15 kg Matka, 15 |y Matka, 10 L1r

Matka, S L1 Matka, 2 Ltr. Matka Capacity, pouches of 11tr. &1/2LtrjonFOR basis (Fig. In Rs ):
s il i i, ool )

" nemrl;
|

—— ]

1 Punjab M/s Sangrur Agro Supplies is to be ]
Ltd. & M/s BCL arranged on 5050 ratio

/Chandigarh Industries Ltd. from both L-1 bidders

! 2. Delhi M/s Ajanta Soya L e 60% supplies is 10 be
: Ld. Industries Ltd arranged from L-1 & 40%

| supplies is 1o be arranged |
from | 2 bidder

: 227 ool --—-_—_—"—-————______‘
Ambala/ M/s Sangrur Agro f~ M/s BCL 60% supplies is to be '
) Ltd | Industries L1 arranged from L-1 & 20%
Sirsa (Haryana) | & M/s Ajanta supplies 1o be arranged
II! Soya Ltd. fromoach .2 bidders
_______-——-_._________ —

These approved rates shall be applicable w e f. 09/08/2024. in the meantim >, you are requested

te the agreement on non judicial $tamp paper of worth Rs. 4000/- with Markfed Vanaspati ang
Industries, Khanna at the earliest and also furnish the bank Buarantee as per terms and conditions
tender at the earliest.

Thanking you,

&neéal MJE’

at

The Dy, ¢ igf Manager (Mktg.). Markfed, Chandigarh with respect to your office email dated

B szdi for your kind information

T Tﬁhdllf unts Officer, Markfed, Chandigarh for Your kind information.
g wm CI/S.A(Desp.)/QC), Mval, Khanna for inf and further nNecessary action
- All depot incharges of Markfed Sale Depot ~ Khanna, Bathinga, Jalandhar, Chandigarh, Ambata,

L Sirsa, Delhi for inf. and further necessary actign,

7
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ANNEXURE A-31

MARKFED VANASPA L1 & ALLIED INDUSTRILS, KEHANNA.

No. PM/15/2025 2| 53 Dt 15,01 2005
i i The Director,
Food & Supplies, Punjab
Sector-17
handigarh
2. I'he Environmental Engineer

Punjab Pollution Control Board.
-1 Focal Point

Mandi Gobindourh-147301
(Distt. Fatehgarh Sahib) Pb.

3. I'he Executive Engineer (City-1),
Punjab State Power Corp. Lid
Khanna

4. Punjab Water Regulation & Development Authority f
SCO 149-152. Sector-17C. Chandigarh.

Dear Sir,

Further 1o this office earlier leuer, it is informed that our Vanaspati plant has

started operation w.e.f 14.01.2025 (10:30 A.M).

This is for vour kind information please.

I'hanking vou,
Yours taithtulls,

Al

Production \Manager

CC: Dy. Chief Manager (Mkig.). Markted. Chandigarh- tor kind ini. please
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MARKFED VANASPATI & ALLIED INDUSTRIES. KHANNA.

No. PM/15/2025/ 189 Dt. 20.01.2025
l. The Director,

Food & Supplies. Punjab,

Sector-17

Chandigarh.

2 The Environmental Engineer

Punjab Pollution Control Board,

C/o National Institute of Secondary Steel Technology (NISST) Building.
PB92. G.T. Road. Near RIMT.

Mandi Gobindgarh-147301

{Distt. Fatehgarh Sahib) Pb.

3. T'he Executive Engineer (City-1).
Punjab State Power Corp. Lud.
Khanna.

4. Punjab Water Regulation & Development Authority ‘
SCO 149-152. Sector-17C, Chandigarh.

Dear Sir.
. This is to inform you that our Vanaspati plant has been closed till further
intimation from 20.01.2025 (12.30 P.M) on account of commercial reasons and general

maintenance & cleaning of the plant. ‘Therefore, during this period, there will be no
production of Vanaspati.

This is for your kind information please.

I'hanking you.
Yours faithfully.

Production Maiagcr

CC: Dy, Chief’ Manager (Mktg.), Markted. Chandigarh- for kind inf, pleasc.




TEST REPORT

ANNEXURE A-32
Eco Paryavaran Laboratories & G

onsultants Pvt. Ltd.

Type of Sample : Effluent

ULR No : TC1181824000009416F

Test Report No : NWWL210924NA002
Date of reporting : 25/09/2024

Reference Type : Work Order Na

Reference No : PM/3A/2023/1811 Dt.. 09/11/2023

Customer Name

Markfed VVanaspati & Allied Industries khanna

Address

P.B No.23, GT Road, Khanna, Distt.
Ludhiana (Pb)

Period of Sampling

21/08/2024 - 21/09/2024

Sampling Protocol

IS 17614 (Part 1), EL-MSP-7.3

Date of Receipt of Sample

21/09/2024

Sample Collection Mode

Sampling by Laboratory
Mr. Bhajanpreet Singh

Period of Analysis

21/09/2024 - 25/09/2024

*[ festing Location

Permanent Facility

Date of reporting

25/09/2024

|Sampling Location

After Sand & Carbon Filter (ETP OQutlet)

Sample Description

Liquid with suspended & settleable particles.

|Standard/Specifications

Effluent- Land for Irrigation: EPA1986 Schedule VI

Packing, Markings, Seal
& Qty.

PE Bottles-1 litre (B/21/W1A), Glass Bottle-1 litre (B/21/W1B) & Glass 3ottle-1 litre (B/21/W1C)

RESULTS
1. Chemical Testing
I. Pollution & Environment ( Effluent )
Sr.No |Test Parameter Unit Result Standard | Test Method
| 1 Total Suspended Solids mag/l 65 200 ilIS 3025 (Part 17)
L 2 |pH@25°C - 7.41 5.5-9.0 |1S 3025 (Part 11)
3 Oil & Grease mg/| 4.5 10 IS 3025 (Part 39)
4 Biochemical Oxygen Demand (BOD) mg/l 17 100 IS 3025 (Part 44)
- 5 Chemical Oxygen Demand (COD) mg/l 130 - IS 3025 (Part 58)
Remarks : NA
**End of Report**
/
Mr. Muke hand A‘garwal
Authorized Signatory- Chemical
EL-FMT-7.8.2-WW Page No.1/2

ECOBHAWAN  E-207, Industrial Area, Phase VIIl-B (Sector-74), Mohali (Punjab) 160071
@ 0172-4616225 (@) 9781303109 &) contact@ecoparyavaran.org | md@ecoparyavaran org (3 www.ecoparyavaran.org
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TEST REPORT
T R Sanuunin o e T st R anrtNa"xIWWL'lGU'I;‘_-NJ;u 133
| Type of Gan phez FHE i pate of roporting 23/01/2025
IRete _. o !‘_yn" . Lalter NG T Refen 'ncn Na PMHAI’?OEJIZ’”!- A
i I 2 e =
'Cuqh mor Ma | r]rk."ll \!anaspatl pati & A“len ll"’IUST.I'IB‘i Khanna
== i e e e e .
'ﬁ»dk rags \p.B Tm o3, 6T Road, Kharum Distt. Tﬂ fod of Sampling 1610112025 16/01/2025
L |'| uflh A (F‘b,
P O W o e T
Sar-n Cline: u"rr1nrr11 It :3 'uﬁ‘ud. (F’art 1), EL HSP 7 "*: Da o of RPCQIpl of Sample |1 b”ﬂ 20€5 |
| 12 T e Al B | T
Sam ate € allee lion [ﬂr-t!e 13m = collected by Lahnralo*v IF’r:::'im‘- o Analysis 61‘01’20 _23/01/2025 i
\ |ru‘r F'rmhml
(T Barrfirent Eacility :I'"-.a: of reportivg s .
‘:npllt' ¢ Loeaden _ %”.[-‘ u’.l\d & Cal’blm Fﬂll—"r (E1F’ Ouﬂ.—-{} o e e
[ e i Y e e A ETE——— N
I'Sﬂ.ﬂp't Nascriplion ik ;1 |” v.th suspended & ‘h..“l-'::tlp p’]!l\[.h—:_-.
TStandird Spoeiti bie 11.s HE ffhmrt- Land d for lrrlga\anﬂ £ T’M‘lah ‘Sehedle VI '
|Pa.-'.'m o, TRl Kngs seal || 3£ Bollle- We-1 litre [MHE’:!UH\] 1119-35 Bokti'—'l litre (M waxmm & G1ass Bn'lie-i 1|tn, thG!DLJ
& G
(& Ay — : - 1._._H_____________._.——-—____ e g T " . - == .l e
RESULTS
1B =) Tostiing
popefution & Erwironment | Effluent)
e . e :.______,___._-—-—._._-_-___. .__._._.._._._...1_._ e o e e e S =
SO Test ogreler | Unit '. Result :l ‘St(\ndard *‘l’eql Merhmd
s ) Y e sommmmepe—— 1 = = e ]
1 {eits mall : I L 200 I3 M'?S DHr 7*,' '|
I x 5500 1S e '
3 o0 & Cre _ o 1182025 Part 39 =
i ey e B | - — —-ﬂ____.—-—-l———'—" ]
! b TBioLEnig ol Oxyaen megnd (BOD\ @ | mafl \ 1.3 | 100 \i" 3025 (Part 44)
! et 5 038 | : '
= pel P e s B N .H g -
I :'. ) I .!',_.|'.1-1_-;._1 _\.;\ jar Demar‘“ (( OD} '| mqll'l '| | llk‘J '1}0'2 ! lPF"t 58.I
N e s Mo s -~ .
wan
viEnd of B st
!. .
\M;' Lmesh Kumar
P mr“r'l Siralery- Chemisal
B R T P page No. 112
'“‘Gﬁbf-m'&%ﬁ;__ E-207, industrial Ar3s Fhase VII-B (Sactor-74), Maohali (Punjah) 160071
(1172-4616229 g8 978" 303109 3 contact@ecopary paran nrg mdi@aganarvararan.on Iy g 2COnaravaraT o
s e s e e
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1. User shall comply w
Groundwater Extracti
Authority from time to titne.

2. The User shall insta]l.:a_m@r_-'?ﬂnmr ‘nﬁraqulmd Specifications at each extraction structure and infnnjh PWRDA along with 4

Calibration Cer:iﬁ@:ﬁ*-ﬁ# :

- e water mcter shall conform to the technical specifications, performance parameters and connectivity
standards, etc. as reqgy red by the Atthority. The timeline for installation of water meters of required specifications shall he
The unit having exixthng;émmcliun Structure/(s), shall install required water meter on each CXIsting extraction structure within
six months of the dutg of' peralssion,

The unit proposing 10 consituct sxtraction structure/(s), shall install required water mo
Structure within six m:k)mhs from the date of installaliop of the extraction structure/(s),

3. The User (if requirml%m install piczometer as per Diréctkms] shall install the piezometer of (e requirg

six months of the date of permission or the date of commiencement of groundwater extrac
5.2 of the Directions).

4. Payment Cycle and SdlhetIUIe shalf be as per para 4.8 of the Directions,

5. In case of proposed w &1 eXErACHinn structure which i3 yet to be commissioned, (he
all the details of the sty ictutre within 15 days of energizirig of structure.

6. In case a Unit comprises or contains a stadium/cricket ground or other s
User shall ensure an propriate mmhanism for rainwﬂﬂef"ha!'\'mlng i.e
three months of the. Of permission [t 1

7. This Permission does not _'absbl.-{r_e':.thé Unit of its obliﬁm to obtain other required statutory and
from appropriate Ay rities. ] 5

8. The issue of this Permi ision doses fiot imply that other statutory or administrative
unit by the concerned Authorities. : i

9. This Permission Is b_é-it'l : ia.sued without any prejudice t'b the orders of any court of |
other related matters, i |

: Sh Terms and Conditions

ections, 2023 and other Regulations, Directions

ter on each of the proposed EXUCom
d specifications within
tion, whichéver js later. (refer para
user will intimate fhe Authority repanding

ports ground/sports court or golf course etc. then (he
storage and reuse (without artificial recharge), within

administrative clearances
clearances shall necessarily be granted 10 1he

aw in cases related 10 groundwaler o Ay

10. The Authority may lns;{mtt- the Uniit and original docunienls at any time. In case
concealed or misreported or any material difference | is found in the inform
documents, the Authority @y suspend the permission e

it is found that any material facts have been
ation submitied and the site conditions o
wited immediately and iy cancel o
a notice to the Unit. This will be withour prejudice to any other action that may be tak
information,

alter the permission after Riving
en tnder the law for supply of wrony
|

€0 up checking the website ul:' the Authority for updates on Direct

i m:dwatj:::. :

12. The User shall obtain evised/viyied/fresh permission; gs' the case may be, in case there is any change in ground water
extraction structure, volime ete, hefore the aforesaid chang : is affected or within the time permitted under|the Directions.

13. A user shall apply for re ewal t}t’;mrmméi__(_ir} in the requitgd format three months prior to the expiry of permission.

11. The U;er is advised 1o

s and insiruetions o TIRTETTEN
related to extraction of

unjab Water Resources (Management and Regulation) Act, 2020 11 Phgily

A instructions issyoed by the
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